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RA ILW A Y  BUDGET. 1991 - 9 2 -  
GEN ERA L DISCUSSION AND D E
MANDS FO R  GRANTS (R A IL 

WAYS). 1991-92—Contd.

[English]

MR. SPEAKER: The House row 
shall take up further discussion on the 
Railway Budget and Demands for 
Grants for Railways for 1991-92.

Is the Minister of State h?re? Not 
present Shri D. Venkateswara Rao— 
not present; Shri Shibu Sorcn—not 
present; Shri Suraj M3Rdal—not pre
sent; Shri Pius Tirkev—not pres?nt; 
Shri Kalka Das —not present; Shri 
Anantrao Deshmukh—not present

SHRI M AHENDRA KUM AR 
SINGH THA K U R (Khandwa): Sir, 
while welcoming the hon. Railway 
Minister and expressing my support 
for the Railway Budget, I would like 
to say that the railway line in 
Khandwa runs through the centre of 
the city. The existing overbridges are 
very old and narrow'. As a result, there 
are frequent traffic jams. During the 
tenure of Shri M adhavrao Scindia* a 
survey was conducted to construct an 
over-bridge 2A but the work has not 
started so far. What is the reason for 
this?

13.1# hr*. [RAO RAM SINGH 
in the Chair]

An overbridge should also be cons
tructed near village Nimbona on In- 
dore-Amravati section because a num
ber of trains pass through that section 
ami traffic is held up for hours toge
ther. I request that immediate action 
be taken for const rj<.f> m of a n th e r  
over-bridge 2-A with two lanes,

B urhanpur is a pilgrimage centre for 
the Bohras which attracts pilgrims 
and tourists not only from India but 
also from abroad. Burhanpur also has 
a gurtsdwara m d  by many pilgrims pay 
visit there everyday. If ts a tourist

spot and is also important from the 
historical, social, educational and re
ligious point of view. Burhanpur is a 
textiles trade centre also where one 
lakh cotton bales are made every year. 
A large number of farmers and traders 
frequent the place. Therefore, it 
is necessary to provide a halt for the 
fo lowing trains:—

(1> 2627* 2628 Karnataka Express—
Bangalore-New Delhi.

(2) 2133, 2134 Pushpak Express— 
Lueknow-Bombay.

3) 2701. 2702 Goa Express—Niza- 
muddin-Miraj.

(4) 4247. 4248 Shramshakti E x
press Muzaffarpur-Bombay.

(5) 2161, 2162 Laskar Express
(Centra! Railway).

Burhanpur railway station is situated 
a* a distance of 5 kilometres from 
the city. There is no enquiry office 
at Burhanpur railway station and pas- 
^ r e r r- fare many difficulties as they 
do ,• ot ccT information about the in
coming and outgoing trains. A tele
phone attached to the parcel office is 
used for an>wering enquiries also. As 
the Tine is engaged for parcel office 
work, the public has difficulty in con
tacting the station. Therefore, an en
quiry office should be provided there 
which shovlil remain open for 24 
hours. A telephone booth and a re
tiring room should also be provided 
at the station

Trains go ng towards Bombay and 
Delhi pass thr »ugh Burhanpur at 
n ight The K r h  quota in train nos. 
1037. 1038 461$ 4677 and 3004
should be increased to 4 berths in 
three tier and 2 berths in first class 
an ! A C . for  nearly one year the 
having time of 1058 up Amritsar* 
Dadar Express and 1057 Down 
Padar-A m ritsar Express has been cut 
down. These trains halt for just three 
minutes* which k not enough for the 
several travellers to board or get 
down from the trams So the halting 
time should be v. stewed to five 
minutes.
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People reside on the Easlcm and 
Western side of the railway station, 
in the absence of an overbridge con
necting both the sides, people face a 
lot of difficulty in crossing the sta
tion. There is an overbridge connect
ing the two platforms but local people 
using it to cross-over arc treated as 
ticketless passengers and charged ac
cordingly. If an overbridge is provided 
people from both sides may reach their 
respective colonies dircctly through the 
bridge without coming to the plate- 
form. School going children will also 
be benefited with the construction of 
this overbridge During emergency, 
u is difficult for the vehicles to move 
from East to West of the railway 
station. So a railway crossing may 
be provided cither to the North or 
to the South of the Station to enable 
vehicles to cio^s over when the track 
is clear

Now, 1 wouid like to draw ihe a t
tention of tiie non Min ster towards 
reduction of rcseryation quota in the 
trains w.th ellcct from i-7-1991. In
iu37 Dn, Punjab MaiL instead of
2 AC Sea >nd class reservations quota 
only one first class reservation quota 
has been provided. In I(>93 Dn, \ia- 
hanagri train oniv I AC Second rescr« 
vation quoi ? is provided instead of
2 AC Second reservations quote* and 
in 2 133 Dn, the quota of 2 first class 
reservations has been altogether abo
lished, AH the reservations qjota 
may please be restored.

English)

MR. CHAIRMAN Shri Oscar 
Fernandes. 1 request the Hon*ble 
Member to speak in English. As we 
did not inform the office in advance. 
You may please speak in English, 
Even though Kannada is a very very 
sweet language I request you to speak 
in English.

[ Translation]

♦SHRI OSCAR FERNANDES 
lUdipi/: He has come Sir. He is al
ready there. The interpreter is al
ready in the box. Mr. Chairman, Sir, 
Railways have to play a vital role 
in the progress of the country. In 
my opinion it is not enough to keep 
in mind only the economic situation 

nd the development of railways in the 
vountry. We have to keep before us 
what all we want to achieve in the 
development of railways for one cen
tury. Yesterday, my friend Mr. Mu- 
kul Vasnik was mentioning that the 
State from which Hon ble Railway 
Minister hails would get priority for 
development. This may not be the 
case.

There is a feeling among the people 
that there would be substantial deve
lopment of railways in a particular 
state if the Railway Minister hails 
:rom that State. This is not so at 
least in the case of Karnataka State. 
Perhaps Karnataka has the pride of 
ending more number of railway Mi

nisters than any other state in the 
country.

W'e should have a long plan of rail
way.s for about 100 years. It would 
enable the progress of the entire 
country as a whole. In that case we 
will be knowing in which States new 
-ailway lines would be laid. We will
* know the conversion, electrifica
tion etc. in each and every State in 
ruivance. This is not just a plan for 
imagination but it is a plan of reality. 
In this direction my suggestion would 
be to earmark land in advance for 
laying the new lines and to grow 
trees on both the sides of proposed 
railway line. If this is done then the 
public cannot construct any building 
and the question of evacuation also 
does not arise. The public will be 
happy to know that industrial develop
ment, construction of roads and bridges 
would take place. Such earmarked 
land should not be given to the pul>- 
lie. If it is given then the Govt has

♦Translation of the Speech Originally delivered in Kannada.
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to spend huge money to get the land 
back. There are causes where the Mi
nistry has spent crores of rupees to 
get me land back.

Development of railways is the 
joint responsibility of both Centre and 
States. There would be floods at 
some places and drought situation 
may prevail in many other parts of 
the country. There may be other 
problems aKo. The country spends 
several crores of rupees every year 
for relief work. If a portion of this 
amount is earmarked for the deve
lopment of railway it would he more 
useful.

The Hon'ble Minister has increased 
the freight rates on many items hut 
he has spared mo>t of the essential 
commodities. 1 congratulate the 
Hon'bie Minister for this. Here I re
quest the Hon*hle Minister not to in
crease the rates on milk. Our late la
mented leader Shri Rajiv Gandhi is n i 
amidst us today. He had made it 
clear in our pan> maniitsio that the 
life of the common man must be made 
happier if our part;, comes to power. 
Hence 1 hope the Hon*We Minister 
would do the needful in this regard.

It has been mentioned in the bud
get about privatisation, ft the Govt 
is saving lot of money and the peo
ple are benefited then it is alright 
Otherwise I am opposed to the idea 
of privatisation, especially privatisa
tion of conservancy services. I he 
people under th^ category arc all 
from backward e la te s  and weaker 
sections of the solely. Privatisation 
would affect them adversely. Neither 
they get permanent assignment nor 
better payment. Therefore, it is bet
ter if the railways keep these services 
in its own hand.

As I stated earlier many persons 
became Railway Ministers from my 
state But I regret to state that deve
lopment of railways has not taken 
place t a  the same proportion in Kar
nataka. The people of nty State are 
v e rr  m uch disappointed.

On behalf of the people of Karna
taka, Kerala, Goa, Maharashtra and 
the whole country 1 congratulate the 
Hon'ble Minister for sanctioning 
Rs. 5! crores as equity capital. Accord
ing to me sanctioning finance is not 
that important. Completion of the 
project is much more important. 1 
appeal to the Hon'ble Minister to 
complete the Konkan Railway project 
much earlier than the promised time 
i.e. towards the end of the year 1994. 
The people in general have some 
doubts in their minds about the com
pletion of this project. Now a subs
tantial amount has been sanctioned. 
Next year also some allocation may 
be made But people think that this 
process may not expedite the comp
letion o f the project Hence it has 
become imminent to u kase  the rail
way bonds fur about "M>0 uores of 
rupees at the earliest Then only we 
oar* create confidence in the minds of 
the people

To make this project profitable we 
have to consider the transportation of 
pnnis also in addition to traffic faci
lities

1 he development of railwas line 
between Hospet and Ankola via 
Hubli should be treated as an inte
gral part of the Konkan Railway pro
ject Now it on ore is being sent to 
Madras port and ftom there it is 
sent to foreign countries. This ore 
can be exported through Karwar port 
or Mangalore port. It saves huge 
amount of money and time. Hence 
this vital line between Hospet and 
Ankola should be developed com
pletely and immediately The Hon*ble 
Minister has given an assurance 
in this august House that conversion 
of Mysore Bangalore metre gauge 
line would be completed by the end 
of the year 1992, 1 thank him for this 
assurance and I hope it would be 
completed well in time.

Conversion of Miraj-Bangalore me
tre gauge line is an im portant long 
pending demand of the people of 
Karnataka. 1 request the Hon*We
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Minister to include this work in the 
present Budget itself. In case if he 
rinds it difficult to include in the pre
sent budget I want him to give us an 
assurance to include it in the next 
year’s budget at least.

Mangalore is a prominent port of 
the country. Konkan Railway pro
ject has come to this port as a boon. 
There is metre gauge line between 
Bangalore and Mangalore. This has 
to be converted into broad gauge at 
the earliest. At present there is night 
train service between Mangalore and 
Bangalore. 1 request the Hon'ble Mi
nister to introduce day service also. 
An assurance had been given previ
ously by the then Hon’ble Railway 
Minister. 1 hope this would be done 
very soon.

Due to scarcity of time I do not 
want to go into more details, I only 
reiterate that the Konkan railway pro
ject should be completed in time. 
Mangalore—Udipi railway line 
snould also be completed at the ear
liest.

I extend my gratitude to the 
Hon’ble Railway Minister and the 
Hon'ble Prime Minister for presenting 
a very good railway budget for the 
year 1991-92.

Sir, 1 thank you for allowing me 
to speak on this important subject 
and with these words I conclude my 
speech.

| English]

MR. CHAIRM AN  : There are se
veral hon. Members who would like to 
speak on the Railway Budget. Now. 
the time is very restricted. Therefore. 
I would like to appeal to all hon. 
Members not to take more than five 
or six minutes, so that maximum 
number of hon. Kf embers can be ac
commodated.

(Interruptions)

SHR1 SYED SHAHABUDDIN
(Kishanganj): Mr. Chairman Sir,
1 must confess, at the very out
set, that 1 am one of the persons who 
believes that the Ministry of Rail
ways has no right to exist. 
termptions). It is nothing more than 
a public sector undertaking. It is the 
biggest in the country no doubt with 
the largest number of employees. But, 
1 do not see the reason, the rationale, 
for its having been a Ministry. What 
policy decision does it take? There 
has to be a Railway Authority or a 
Railway Corporation which should 
deal with the railway transport pro
blem in the public interest and as a 
com m cr,-a! undertaking as it was.

While it is a Ministry today and it 
was a commercial organisation in 
the days of yore the Railway em
ployees continue to enjoy perquisites 
which are far above and beyond 
those enjoyed by the ordinary mor
tal' who are employees of the other 
public sector undertakings. Perhaps 
this is a remnant of the past. It is 
a throw back to the times when the 
Railway was a commercial organisa
tion and every employee was given 
cetain facilities and privileges. The 
time has come when this matter should 
be reviewed because this is eating 
into the facilities offered by the Rail
ways to the larger public of the coun
try. I often find in the First Class 
and in the A C. II that the proportion 
of the Railway employees of a very 
low category w'ho are occupying the 
very scarce accommodation is in
creasingly high. So, that is one sug
gestion that I would like to place be
fore the hon. Minister that the perks 
enjoyed by the Railway employees, 
if he has the political courage to do 
so, must be brought down to be on 
par with those of the other public 
sector employees—-nothing more and 
nothing less.

The second aspect is this—and, of 
course, here the hon. Minister is not 
likely to agree with me—that the 
Railways function almost like a State 
within a State. It does not only run
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the Railways, it also runs schools, it 
mas hospitals and it runs canteens 
and kitchens, it cultivates lands, it 
engages in forest and 1 do not know 
what else it does. 1 think this all 
eats into the efficiency of the Railway 
organisation. 1 think we have a Gov
ernment where there has to be a ra
tional distribution of functions, and 
in a  rational distribution of function, 
the schools must be run. by the Cen
tral Schools Organisation. The hos
pitals, if they are to conic unJcs ihe 
Central Government even if facilities 
are to be provided to the Railway 
employees, must function under the 
Director General of Health Services 
and so on. Therefore, the second 
suggestion 1 would like to place be
fore the hon. Minister is to cut down 
on the ancillary and auxiliary ; aivi- 
ties of the Railway Ministry auu, as 
far as possible, restrict the Railways 
Department or the Railway Ministry 
to running the railways which, of 
course, they are not doing very well. 
1 think almost nearly all the time the 
trains are unpunctual .and 1 think one 
of the reasons for this is that the at
tention of the Ministry is diverted so 
a very large sector. Therefore, it has 
to be refocussed back to its primary 
doty of running the Railways of the 
country with punctuality and with 
efficiency.

The third point I would like to 
malt* is this that every year they come 
up with some ad hoc increase in rail
way fare and freight. We arc not 
told on what basis that particular in
crease has been arrived at. We un
derstand the politics involved. If it 
is a  weak government, then they do 
no t go beyond a  certain point; if they 
are  a  strong government, they can F^y 
m ore freely and more strongly with 

and users. Bat we would 
|itoi to have some scientific basis for 
the determ ination of the fares and 
f r i ght w e m m t run. as 1 said
to  »**"» with, the xailways as a  com- 
m erdal o* o p o d |k » . And we want 
S t a o i r W S T h o o .  M inister w iu t 
ts tk w ife  does lie  h a w  fo r the pre
sent M  <* «W » fo r  th® in

crease that he has suggested in the 
budget. He has not given us the unit 
cost. He has not told us how he 
has come to these beautiful figures.

We know that the railway facilities 
arc being outstripped by tne rising 
population. The sight of trains be
ing overloaded with passengers on 
the roofs, passengers between the 
coaches is not an uncommon sight. 
One oi the reasons, in my opinion, is 
the so-called modernisation. In fact. 
1 would like to call it clitisaiion. The 
Railway* have become more and more 
an instilment of services to the elite. 
1 wouid like to propose to the hon. 
.Minister and this House, through 
you. V" v h trnian, that we entirely 
abolish • c air-conditioned coaches. 
After a!i. we h3vc travelled for hun
dreds >: years without air-condition- 
inc. Sur/ly, the Indian elite and the 
b :rcaucr*cy and the Railway em
ployee- .ai! travel like ordinary mor- 
:aU in ordinary coaches.

Let us just have only two classes— 
one class for short journey in which 
there should be sitting accommoda
tion for evcrj' passenger and another 
for long ovcr-night journey in which 
there sh. u>d be a uniform type of 
sleeping accommodation for ail pas
sengers So. we shall really have 
only two classes -the sitting class 
and the sleeping class. The facili
ties shall be uniform - -whatever be 
the slutu; of the individual passenger, 
f think if this is done, automatical
ly—even keeping the number of trains 
and coaches constant- the number of 
passengers, the carrying capacity will 
increase.

Coming to say fifth suggestion to 
the Hon*ble Minister, I find that 
there are growing nodal points. 
Patna is one of them. It is not a 
metropolitan city bat there is a 
large growing passenger traffic which 
flows into the city »  the morning and 
flows out in the t^ening. Why can
not we have a separate channel—•  
parallel line—laid out for distance! say 
upto twenty miles on each side of
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such nodal points which provide em
ployment to the people? Let that 
channel be completely independent 
of the through track. Most of the 
time, lack of punctuality is being 
caused and delay are caused because 
of this local traffic. In fact the 
local traffic interferes even with the 
facilities provided to the through 
passengers. Therefore, I would sug
gest that for every city, which is a 
growing nodal point and draws peo
ple, and generates traffic which comes 
in the morning and goes out in the 
evening, there should be a parallel 
railway track to cater to the catch
ment area.

I find that catering in the Railways 
is absolutely abysmal. The quality 
is going down. I do not know why 
the Thali system was abolished. It 
was replaced by this I do not know 
how I should describe it—disgusting 
dispensation in which you are given an 
aluminium foil with iayers of waxed 
paper. You cannot cat properly. 
1 would suggest to the Hon’ble Minis
ter that the present system should be 
abolished, particularly because the 
kitchen car in the train continues to 
be a part of the train. It has not 
been abolished though the idea was 
that once you have got ready-made 
food prepared at some important 
stations then at least one more coach 
will be available can be utilised for 
passenger traffic. That is not so. 
Therefore, I would suggest that let us 
revert back to the old system and im
prove the catering.

Finally. there is a lot of talk 
about corruption. I would like to 
inform the Hon’ble Minister that 
particularly in recruitment to the 
railways, in the functioning of the 
Railway Board, the odour of corrup
tion is reaching intolerable limits 1 
think it is time that the Hon’ble 
Minister and the Government look 
into it ami devise methods so that this 
corruption in recruitment and book
ing is. at least, minimised. One 
way of doing it will be that tile cleri
cal staff recruitment cm  be transfer- 
red to the appropriate authorities and

only the recruitment of technical staff 
should be made by the Railway 
Commission. I would suggest that 
the likely number of vacancies for 
each category must be announced in 
advance with the scheme of exami
nation and with the marks obtained 
by the candidates m the written exa
mination and in the interview should 
be published and each candidate 
should have access to this vital infor
mation.

I would like to make one more 
point about the railway land. As 1 
travel across the country, I find a 
lot of land which belongs to the 
Railways, unutilised, lying _ tallow. 
In general there is no intensive 
agriculture in our country. I would 
suggest that some arrangement should 
be made so that the land which is 
not in immediate use of the Railways 
although it is possessed and owned 
by the' Railways, is available to the 
neighbouring cultivators for agricul
ture, horticulture and forestry—right 
upto the railway track to 
the nearest practicable limits. That 
land will not then be wasted and add 
to the agricultural production of the 
country.

I would like to make a point about 
my own constituency—Kishenganj 
which lies between Katihar and New 
Jalpaiguri. A new track is laid bet
ween Katihar and New Jalpaiguri. 
I hope that the situation will be eased 
with this. In the meantime, the 
Hon'ble Minister may consider ex
tending the through trains from Demi 
which are running only upto Katihar, 
to New Jalpaiguri. I  think an assu- 
ranee was given on the floor of A c 
House about the Mahsnaoda Ex
press. to extend it from __ Katihar 
right upto New Jalpaiguri. H is  
has not been done.

Fina^y. Sir. I would suggest that 
in order to cut down railway acci
dents. a system of incentives and 
penalties must be introduced. There 
have been a large; number of accidents 
of late in which d e u fy  the human 
factor was involved. In order to
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eliminate the human factor, there has 
to be an effective system erf incen
tives and rewards on the one hand, 
and of penalties and punishment, on 
the other, and I would like the hon. 
Minister to look into this situation.

to contain the accidents and there ape 
certain human failures also which 
have to be checked and advice 
has been given to those who are res
ponsible for safety. They are being 
trained also to check the human 
failure.

Demand for 216
Grants (Rlys.), 1991-92

_ Sir, I thank you very much for 
giving me an opportunity and I re
quest the hon. Minister to consider 
the points which I have raised.

THE MINISTER OF STATE IN 
TH E MINISTRY OF RAILWAYS 
(SHRJ M ALLIKARJUN): Sir. I
am thankful to the hon. Members who 
have participated in the Railway 
Budget on Saturday and of cour>e 
today also, and who have given quite 
valuable suggestions. While thank
ing them for their participation I 
would like to just intervene on some 
of the points made by the hon. Mem
bers.

Sir, Railways play a pivotal role 
in the nation’s life both in terms of 
transportation of goods and in terms 
of passengers. However, we are all 
concerned with the fact that punctua
lity of passenger trains is not satis
factory. Sir, as we have taken ovrr. 
we have given a strict direction and 
it is being monitored, and it has 
also been mentioned in the Budget 
speech that now gradually the punct
uality performance is improved. 
However, this is not the point where 
one should get contented, but wc 
most try our best to see that punctn- 
lity is much more improved, so much 
*> the travelling passengers will not 
be subject to unnecessary hardships.

Apart from punctuality, the Gov
ernment is very keen to see that the 
safety and security of the passengers 
j i  ensured. When we talk about 
•afety. of course some of the Mem
bers have also mentioned that we 
have to take into account the acci
dent; and other types of things. No 
doubt the matt! of accidents on Indian 

Is owning down. Still we 
caafoc be' content by that- We have

Sir. so far as the security is con
cerned. the security on Indian Rail
ways also depends upon the State 
Governments because law and order 
is the subject which ought to be 
looked after by the State Govern
ments. However, from the security 
point of view Railways also provide 
some escort and other things.

Sir. this is how the present Govern
ment with conviction is proceeding 
further to sec that the punctuality erf 
the trains is maintained and safety 
and security is also dealt with pro
perly.

As we all have been experiencing, 
manual reservation for a long time, 
and even now. was one of the pro
blems for the poor travellers on 
Indian Railways. So. keeping this 
in view, as early as in 1980. the 
then Prime Minister Shrimati Indira 
Gandhi, with her vision, agreed for 
computerisation of passenger reserva
tions. That is how this project was 
started and now everyone should be 
h ippy to know that computers arc 
made available for reservations in 
Delhi. Bombay. Calcutta. Madras 
and Hyderabad. Apart from that, 
in some other important stations these 
projects are t .ken up n w. In the 
present Railway Budget itself, tome 
of the stations have been included. 
TK- • nre, Varanasi. Vadodara, Agra. 
Jodhpur. Coimbatore. Nagpur. Tini- 
chirappalli and Surat. By complet
ing all these projects in tone, I think, 
we will be able to cover about 70 per 
cent of passenger reservations through 
computers- I do not have to lay 
much emphasis on computerisation 
bccause in the modem world, it has 
become one of the M artia l tope- 
d tents for the proper administration 
and other related matters.
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Then, we are taking up a trial pro
gramme for freight movement. It 
will commence by the end of this 
year. When I speak about compu
terisation, I cannot forget Shri Rajiv 
Gandhi, who was instrumental not 
only for computerisation in Indian 
Railways but for advancement in 
Indian economy also through science 
and technology. So. by promoting 
computerisation in Indian Railways, 
I once again salute Shri Rajiv Gandhi 
for his foresight. I hope within 10 
years or so, even the freight opera
tion information system will be com
puterised. As far as passenger reser
vation is concerned, it will be cover
ed within five or six years.

Sir, the hon. Member Shri Ram 
Naik. while speaking about compu
terisation. made an enquiry about 
computerisation in Borivilii. 1 want 
to inform him that the work is in 
progress and the facility is expected 
to be made available before Decem
ber this year.

Sir. through this House. I want 
to appeal to the people in reducing 
the ticketless travelling in Indian 
Railways; they should be patriotic 
in the sense that none should prefer 
ticketless travelling because it is an 
offence. Now, we have increased 
the fine for ticketless travelling from 
Rs. 10/- to Rs. 50/-. All these things 
are secondary: the primary thing is
that the citizens should be conscious 
and for a little thing if a citizen in
dulges in such type of things, it will 
affect the functional integrity of the 
Railways. In 1990-91. we could
recover an amount of Rs. 25 crores 
from ticketless travellers compared to 
the previous year’s figure of Rs. 23 
crores. Then, ticketless travelling 
becomes an interruption to the bona- 
fide travellers because the ticketless 
travellers come and occupy the seats 
of bonafide passengers.

SHRI AMAL DATTA (Diamond 
Harbour): You have no idea as
to how much money is lost to the 
Railway* because of ticketless travel.

t«—nTSS/ND/91

Nobody has got any idea. No sur
vey has ever been conducted.

SHRI M ALLIKARJUN: That
is what I am telling. If the Rail
ways have got the recovery of Rs. 24 
crores in a year, it would be more.

SHRI AMAL DATTA: That is
neither here; nor there. You are 
getting thousand crores of rupees 
from the passengers. How much 
money is lost due to ticketless travel? 
It may be Rs. 250 crores, Rs, 300 
crores or even thousand crores. : J 
would like you to be able to explain 
why is it that the Railways had not 
at least carried out survey so that we 
can know the extent of loss to the 
Railways due to ticketless travelling.
1 have myself brought this question 
up with many Railway Ministers but 
nobody has taken any effective step 
so far.

SHRI MALLIKARJUN: If the
survey has not been done, I do not 
know what exactly has been done. 
We will take the suggestion of the 
hon. Member.

We are so strong on this point that 
drives against ticketless travel are 
going to be conducted and we will 
see that ticketless travels get reduced 
and recovery will be more and win
dow selling will also go up. That 
is a kind of indirect revenue to the 
Railways.

Initiating the debate, hon. Member, 
Shri. Anna Joshi emphasised on elec
trification The Government is very 
conscious that electrification is es
sentially required on Indian Railways 
both in terms of energy conservation 
and for other performance reasons. 
As we all know, already 10083 route 
kms. have been electrified and hi the 
Eighth Plan, we propose to electrify 
another 3,000 route kms.

Now the hon. Member, who Is 
also my good friond,
Fernandes is not hene. Still 1 feel 
I must make a reference to what he
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[Sh. Mallikarjun]
said. He mentioned that just a 
meagre amount of Rs. 607 crores has 
been allocated for rolling stock com
pared to Rs. 680 crores in the previous 
year. Here. I have to bring to the 
knowledge of the august House that 
we have the Indian Railway Finance 
Corporation. This year, this Cor
poration is going to create about Rs. 
1500 crores bonds. The laid-down 
policy of the Railway is that whatever 
the finances which the Indian Rail
way Finance Corporation provides 
will be put in for the rolling stock. 
That is how Rs. 1500 crores is added 
to Rs. 607 crores and it comes to 
Rs. 2107 crores. Last year, it was 
just Rs. 1850 crores.

SHRI AMAL DATTA: The
Budget speech delivered by the hon. 
Railway Minister does not indicate 
that the entire sum of Rs. 1500 crores 
which is to be raised by issue of 
Railway bonds will be put in the roll
ing stock.

SHRI MALLIKARJUN: I am
committing it before Parliament in 
the intervention. If it is not in the 
Budget speech, it makes no diffe
rence. Whatever amount which the 
Indian Railway Finance Corporation 
is raising will be put in the rolling 
stock.

[Tramknion]
SHRI DAU DAYAL JOSH!

(Kota): Mr. Chairman. Sir, it is a
policy matter and the hon. Minister 
must take the House into confidence.

MR. CHAIRMAN: He is shor
tly going to take the House into con
fidence.

SHRI DAU DAYAL JOSHI.
The hon. Minister is stating it before 
die House now. Why did he not 
<k> so earlier.

[English]
SHRI MALLIKARJUN: The

actual position is that in the current 
ymr. A t RaDway. have jpcvided 
tMomOm * $mm d  !*• 2107 envoi

for the rolling stock. Our produc
tion units in particular are doing very

CLW produced 110 EMUs last 
year. Last year, it has produce 
147 diesel locomotives, [at a cost of 
Rs. 40 crores.]

So also the Integral Coach Factory.

The Railway Coach Factory at 
Kapurthala made a record produc
tion of 600 coaches during the year.
1990-91 which is beyond the imagi
nation and expectation. That is 
how we also applaud the workers who 
have been employed in these produc
tion units. Even otherwise railway 
employees deserve all appreciation 
for their alertness and duty conscious
ness.

This is how we have to view the 
rolling-stock. In spite of all this, 
the Indian Railways is short of the 
required rolling-stock. We have to ' 
take care of it in future with diff rent 
types of innovations on Indian Rail
ways.

Hon. Member Shri George Fernan
des referred to the staff quarters. He 
has mentioned that about Rs. 38 
crores only have been allocated in 
the present Budget for the staff quar
ters compared to Rs. 40 crores. In 
this connection. I have to mention 
that Indian Railway Welfare Organi
sation is there. Last year. Rs. 8 
crores have been given as seed capital 
to the Indian Railway Welfare Orga
nisation. This Organisation is doing 
service to the railwaymen in acquiring 
land and other things. Rs. 8 crores 
has been given as seed capital to 
this particular Organisation but year. 
That is how it has gone up to Rs. 40 
crores. This time also, provisio
nally about Rs. 10 crores are going to 
the Indian Railways Wetfare Organi
sation. This is the Organisation 
wfaJdi Is cooperating aad that Is how 
the Railways have bees associated 
Kith thea.
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MR. CHAIRMAN: Rs. 10 crores
is ia addition to Rs. 38 crores.

SHRI MALLIKARJUN: Yes.
Some bon. Members referred to the 
over-bridges. In all States, a num
ber of over-bridges have been deman
ded by the hon. Members and it 
has to take a practical form. But. 
however, I have to make a mention 
here. So far as road over-bridges 
are concerned, the State Government 
is to take 50% of the estimated cost.
I appeal to the hon. Members who 
are keen for road over-bridges to 
take up with the State Governments. 
So far as the Railways are concerned, 
we have no problem to meet the 
other 50% portion of the share.

Shri Dharam Pal Singh Malik Ji 
has mentioned about road over-bride; 
in Haryana. It is lying with the 
State Government. The moment it 
is cleared, there will be no problem 
on the part of the railways to pro
ceed further.

Hon. and good friend Shri Amal 
Datta Ji has made many references. 
He placed vital emphasis on research 
and also mentioned that the alloca
tion of Rs. 5 crores is insufficient for 
research. We have an Organisation 
RDSO. This is certainly doing a 
great job. Shri Amal Datta Ji has 
mentioned about Rs. 5 crores. It is 
Rs. 5 crores. But in the Budget itself, 
we have ear-marked about Rs. 21 
crores for recurring expenditure. Re
search is one of the basic factcrs 
which we have to encourage. Now, 
they are coming out with Plans and I 
quote:

"...A  technology development Wan 
has been prepared by the RDSO 
which invuages an investment of 
Rs. 280 crores under this Plan. It 
is proposed to develop Railway 
technology within the country to 
come at par with the developed 
countries....”

So, Sr. we are very conscious about 
aU these things. We have taken 
necessary, required steps for the aug
mentation of research work and I t  
the encouragement to the research 
stientifts, eojincen and others.

One of the most important point 
which we are facing is about conser
vation of energy. In any case, we 
are going to phase-out the steam trac
tion by the end of 2000 AD. Thi? 
was also raised by hon. Shri Ramaiah. 
He said that we should phass-out the 
steam traction. It is a laid down 
policy. But at the same time, w; 
are concentrating on electric traclion 
and diesel traction so much so there 
will be conservation of energy in this 
way.

One hon. Member Shri Ayub Khan 
made a very good point that in ths 
light of the advancement of science 
and technology why not we have a 
communication system among the 
Guard, Driver and the Control Room. 
Railways are working on it and 
shortly it will be introduced between 
the electrified section like Durg-Nag- 
pur which is on Howrah-Bombay 
route; between Nagpur-I tarsi or Delhi- 
Madras route and Itarsi-Bhusawal or 
Delhi-Bombay route which will be 
about a distance of 862 Kms. With 
this approach, the ccmmunication 
among the Guard, Driver and Control 
Room will be covered. At the same 
time, work has also been sanrtioned on 
the Delhi-Mugalsari section covering 
a distance of 750 route Kms. on the 
Delhi-Howrah Rajdhani route. We 
are trying to take advantage of the 
advancement of telecommunication 
and other scientific aspects of it.

Another hon. Member IX. Shri- 
dharan desired that the Villupuram- 
Madurai section should be taken up 
for electrification. This is not possi
ble because of the traffic density and 
other factors....(Interruptions)

Again, hon. Member Shri Ayub 
yhnn desired Delhi-Ahmedabad con
version. This is a dense trunk route 
which is really functioning very well 
and if we go for' it. it will need a 
huge investment, which will disrupt 
the Metre-gauge location itself be
came different routes are connected 
with this.
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[Translation]
SHRI SURAJ MANDAL (Godda): 

Will the *Shatabadi Express* pass 
through your constituency?

SHRI M ALLIKARJUN: After
passing through my constituency, it 
will go to your constituency.

[English]
SHRI AMAL DATTA: I would

like them to clarify if they will take 
a definite stand or whether they are 
going to convert the Metre-Gauge to 
Broad-Gauge everywhere or whether 
they are going to stop it or whether 
they are going to upgrade the Metre- 
Gauge or whether they are stopping 
this conversion altogether. A policy 
decision has to be taken by the Gov
ernment. It cannot be postponed 
anymore. They are not saying any
thing on that.

SHRI M ALLIKARJUN: So far
as the Metre-Gauge is concerned, for 
example, the Dethi-Ahmedabad Metre- 
Gauge was upgraded. (Interruptions)

SHRI SHIV CHARAN MATHUR 
(Bhilwara): How can the conversion
be alternatively replaced by this up- 
gradation?

SHRI MALLIKARJUN It is not 
by mixing up. Conversion is diffe
rent. Tills has been upgraded in the 
•erne to meet the speeding up of the 
train. (Interruptions)

SHRI SHIV CHARAN MATHUR: 
If ft «  speeding up of the train, that 
fe all rian t But conversion cannot 
£fce place willi upgradatkm.

SHRI MALLIKARJUN: That is
what I *m teflmg. It feoot 
oative to convert the Delhi-Ahmeda- 
W K l i  QnunupuomU

{Translation]
PROF. RASA SINGH RAWAT 

(Ajmer): Mr. Chairman, Sir, the 
Government for the last so many 
years have been giving assurance for 
the conversion of Delhi-Ahmedabad 
metre gauge into broad gauge, but till 
date neither the conversion nor the 
upgradation of the line has been com
pleted.

MR. CHAIRMAN: Please don't
interrupt. The question of conversion 
of Delhi-Ahmedabad railway line is 
being discussed.

PROF. RASA SINGH RAWAT: 
Tills demand is being raised constan
tly. < Interruptions)

[English]
SHRI MALLIKARJUN: There are 

eleven gauge conversions in the pipe
line and 24 new lines are in the pipe
line. It needs, at the moment. 
Rs. 3.500 crores for its completion. 
Keeping in view the constraints of 
funds, we had to take a decision like 
that. However, the Government has 
to strengthen the MG lines. (Inter
ruptions)

[Translation]
PROF. RASA SINGH RAWAT: 

By when Delhi-Ahmedabad line be 
doubled (Interruptions)

[English]

MR CHAIRMAN: Please do not 
interrupt. This is not Question Hour.

(Interruptions)

SHRI AMAL DATTA: Is it a 
policy decision that you are going to 
upgrade and not convert any more 
tines?

MR. CHAIRMAN: Hense do not
Interrupt. Kindly trike your seat,

Qntemtptkxu)
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SHRI M ALLIKARJ UN: That as
pect will be replied to tomorrow by 
the Minister.

Dr. Sridharan desired that the Chen- 
galpet-Madurai section be doubled. 
Doubling of railway line is carried 
out as per the traffic needs. Traffic 
intensive and saturated sections are 
given priority. Traffic moving in this 
section does not require doubling for 
the present. It will be considered as 
and when the need develops.

As regards more funds for Karur- 
Dindigal project is concerned, 1 
would like to mention that suitable 
higher amount of Rs. 18 crores has 
been earmarked in this year’s Budget. 
{Interruptions)

SHRI ANBARASU ERA (Madras 
Central): That is a  very very meagre 
sum. This project has been pending 
for the last fifteen years. When the 
previous Member Shri K. D. Kothan- 
daraman was there, he fought for this 
project for a long time. And now 
you are allocating this paltry sum 
for this. It is a very meagre sum. 
Kindly come forward with some more 
funds. (Interruptions)

SHRI M ALLIKARJ UN: I do not 
have to say anything. Whatever 
amount is allocated b> ilie Planning 
Commission for the construction of 
new lines, this is the share that Karur- 
Dindigal line could get. At the same 
time. Karur-Madurai parallel broad 
gauge line is in progress. That will 
be completed by 1992*93.

Another Member Shri Wasnik de
sired that the Jalana-Badaun line, for 
which survey has been carried out 
should be taken up fen: construction. 
The anticipated cost for this 165 kilo 
metre long line has Hera estimated at 
Jt». 133 crores as per the survey re- 

Tbe rate of return of the pro* 
was negatived, making the pro* 

ject financially not -viable. Due to

constraint of resources the project has 
not been taken up.

Shri Dharam Pal Singh has men
tioned about more trains between 
Delhi and Sonepat. Already, there 
are twenty pairs of trains running 
and out of it ten pairs are the pass
enger trains. This is the present 
position.

14.09 hrs. [SHRI P. M. SAYEED 
in the Chair.]

Shrimati B. Rajeswari raised the 
point about the freight payment for 
coal passage by the Karnataka State 
Electricity Board. I am glad to in
form the hon. Member that with die 
new augmentation in the transport 
capacity by the shortest route, coal is 
now moving by the shortest route 
and freight charges are being levied 
accordingly. (Interruptions)

SHRI M ALLIKARJ UN: With
these words, 1 conclude my speech 
with great hope and anticipation 
from the hon. Members that they will 
understand the inherent reality. 1 
thank you very much. (Interruptions)

[Translation]

SHRI RAMASHRAY PRASAD 
SINGH (Jahanabad): Mr. Chairman, 
Sir. the hon. Minister gave an assur
ance regarding Patna-Gaya railway 
line. He himself admitted in the 
house the demand of doubling the 
Patna line. This railway line is neces
sary but the work can't be started 
due to lack of funds. I would like 
to know from the hon. Minister whe
ther there is a proposal for doubling 
die Patna-Gaya railway line? (Inter
ruptions)

MR. CHAIRMAN: Shri Ramash- 
ray Prasad Singh, tomorrow the hon. 
Minister will speak in the House. 
You bring all your points to the 
notice of the hon. Minister, which will 
be replied l>y him.

(Interruptions)
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SHRI SATYNARAYAN JATIYA 
tUjjain): 1 want to draw the atten
tion towards a very important issue 
of stoppage of coal transportation. 
IInterruptions) Whole of the indus- 
uy is in danger, due to stoppage of 
coal transportation, due to shortage 
of wagons. As the required number 
of wagons are not available for trans
porting coal, the entire industry is on 
the verge of closure.

(Interruptions)

[English]
SHRI ANIL BASU (Arambagh): 

At the time of introducing the Rail
way Budget, we pleaded with the 
Railway Minister for reinstatement of 
victimised Railway force. He has to 
reply for i t

[Translation]
MR. CHAIRMAN: Please remain 

present in the House when the bon. 
Railway Minister gives reply and 
then you may seek clarifications.

(Interruptions)
SHRI ARVIND NET AM (Kankar): 

Mr. Chairman. Sir, Railways play 
a pivotal role in the nation's life both 
in terms of transportation and indus
trialisation. In our country Rail
ways is a vital organisation and is 
employing approximately 18.S lakh 
people. Railway network did expand 
before independence as well as after 
independence, but the pace of expan
sion did slow down after 1947. For 
the development of backward regions 
of the country, every effort needs to 
be made by the Government of India 
to txpm d the railway network.

In the budget speech, the hon. Mi
nister of Railways laid emphasis on 
tbe replacement of coaches. Rail
ways la s  28,000 coaches and the 
seed of replacing 5,500 coaches lias 
been underlined. But how can so 
many coaches be replaced as the m -  
m t of Rfriedng coaches is just 500 
imtaaHv ft will take ton many
y e n  for ooanHetta tbisw ork <rf re- 
placement «f coaches. Some steps 
a ta jttD  1m taken, to expedite the

replacement of coaches so as to im
prove the functioning of railways. In 
the annual plan the allocation has 
been increased by just Rs. 325 crore 
for 1991-92. 1 would like to impress 
upon the Government of India to fur
ther increase the size of annual plan, 
as the increase of Rs. 325 crore is not 
a modest increase, but only a meagre 
increase to facilitate the Ministry of 
Railways in improving the railway 
facilities in the country.

Sir, through you I would like to 
highlight the demands of my region 
and of my constituency The laying of 
Dalli-Rajhara-Bailadila line on South 
Central Railway is under considera
tion of the Ministry for many years.

Though the railway line was im 
posed to be constructed from D&lii- 
Rajhara to Bailadila to meet the re
quirements of the Ministry of Steel 
and Mines but as per the latest in
formation the necessity to fulfil the 
requirements of Ravghat is being 
considered more important than tb it 
of Bailadila. Therefore, my submis
sion is that the Ministry of Railways 
as well as the Government of India 
should review the situation and the 
line should be extended from Dalli- 
Rajhara to Bailadila rather than to 
Ravghat so that the backward area 
of Bastar district can avail the faci
lity of railway line. When good qua
lity erf mines are already in operation, 
there is no need to open other mines. 
Iron ore can be extracted from the 
existing mines. It would be useful 
in two ways—die quality would im
prove and the railway facility would 
also be provided to this area. I think 
that by connecting Bailadila it would 
become easy to provide iron ore not 
only to Bhilai Steel Plant but also to 
other steel plants of the country at the 
time of emergency.

Therefore, I would like die Gov
ernment to review the proposal, be
cause ft would be a major sooroe to 
connect Daffirtjham to Bailadila. 
The project should be expedited so 
that i e  work may be started' at the 
earnest and the Bhilai Steel Plant §eli 
the supply of fapB ore h  thne.
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Mr. Chairman, Sir, Raipur-Dham- 
tari is a  narrow gauge line and there 
has been a long standing demand of 
converting it into broad gauge. I 
would urge upon the Minister to take 
measures to fulfil this demand.

Similarly if one wants to go to 
Central India from Jabalpur, Gondia 
via Varanasi, Lucknow, Allahabad 
etc. one has to move via Itarasi, Rai
pur to reach Central India. If Jabal- 
pur-Gondia line is connectcd, it 
would provide a shortcut to reach the 
Central India through Grand Trunk 
route from Allahabad and Varanasi. 
I would like the Ministry to pay its at
tention on this point.

A railway line has been constructed 
from Bechak to Bailadila in collabo
ration with Japan. Since its construc
tion it is being used to transport iron 
ore only. I would like that a common 
train to be used for passenger traffic 
and transporting goods should be run 
♦here so that th ; things of common 
use can be transported to the people 
of this area and the can avail of the 
railway facilities. The Hon. Minister, 
in this way your S'ate and our State 
will have a link with each other.

There are captive mines, a plant 
and a railway yard in my constitu
ency Dalli-Rajhara. A large tract of 
Railway land is lying vacant there 
where the employees working in 
mines and many other people have 
built their bouse on it and still con
siderable land is lying unacquired 
there. I would like the people who 
live on that land at Dalli-Raihara line 
may be settled there so that the basic 
facilities like water, electricity etc. 
are provided to them and roads are 
constructed there. Until the concern
ed Ministry takes initiative in this 
respect, people of that area would not 
be able to get the basic facilities.

Mr. Chairman. Sir, there has also 
been a long standing demand for the 
construction of an over-bridge in 
Bhilai. When Shri Madhavrmo Scin-

dia was the Minister of Railways and 
Shri Vora was the Chief Minister of 
Madhya Pradesh, an assurance to con
struct an over-bridge there was given.
1 would like that the bridge should be 
constructed immediately so that the 
traffic bottleneck may be removed.

Similarly, there is a vast scope of 
improvement in regard to the cater
ing facilities in Railways. I would 
like the hon. Minister to pay his at
tention to it.

Today, the feeling of insecurity in 
the minds of people is increasing day 
by day. Special attention should be 
paid towards this also. Attention 
should be paid to the cleanliness in 
trains. I hope the hon. Minh»ter will 
pay his attention towards this.

A train named “Samta Express” 
has been started from Vishakhapat- 
nam to Delhi via Raipur. Nagpur. I 
would like to state that this train 
should be run every day so that 
people of Andhra Pradesh and Mad- 
hva Pradesh may have some relief. I 
would like the hon. Minister to pay 
his attention towards this and take 
action. Thank yon.

SHRI MAT 1 SUMTTRA MAHA- 
JAN (Indore): Mr. Chairman. Sir. 
the Railway Budeet of this year is 
like stale food which is reheated and 
served.......

SHRI VILAS MUTTEMWAR 
(Chimur): Perhaps, you are following 
the same practice, sometimes at your 
home?

SHR1MATI SUMITRA MAHA- 
JAN: No. we do not follow it. Give 
us a chance and we will let you know 
how it is done. I have merely stated 
how you do it— (Interruptions)—

[English]
MR. CHAIRMAN {SHRI P.M. SA- 

YEED): Kindly stop giving running
commentary, otherwise you will he 
cutting short your own time.
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[Translation]

SHRIM ATI SUM ITRA M AHA- 
JAN: As I have already stated that 
this Budget is very much like old 
Budget with minor modifications. It 
neither provide facilities to common 
people nor proposes any improvement 
in services.

Sir, though a lot has been said and 
the Minister of Railways has stated 
that successful efforts have been made 
in regard to transporation of goods. 
The account of goods transported has 
been shown in tonnes. My submission 
is that it is true that efforts have been 
made to transport maximum quantity 
of goods, but if we review the whole 
situation it becomes evident that the 
majority of goods which have been 
transported are coal, cement, food- 
grains and petroleum products and 
the goods which were left include 
cotton, sugar, edible oil, because 89- 
90 wagons are available for the coal, 
cement etc. and no more capacity is 
left for these things. E ven point was 
considered in respect of transportation 
of goods but no consideration has 
been made in respect of industries 
specially sick industries.

There are sick industries in M ad
hya Pradesh. My submission is that 
40 to 45 per cent transportation is 
that coal and even the full quan
tity of coal cannot be transported 
through railway wagons. It has to be 
sent afterwards also. If we take ac
count of the position, we find that a 
goods train with 30 wagons takes 
about 1700 tonnes of coal in one trip. 
If the same quantity of coal is taken 
through road transport, about 150 
trucks will have to be engaged. My 
submission is that maximum quantity 
of coal should be transported through 
trains, and actually it is not being 
done, particularly in Madhya Pradesh. 
Mr. Chairman, Sir, I would like to 
inform the hon. Minister that the 
loading and transportation of coal 
are not being done properly in M ad
hya Pradesh, making sick industries 
more sick, thus creating labour pro
blem.

In case of Indore, there are only
149 wagons or 5 trains provided for 
the transportation of coal. Thus only 
45 per cent of coal in January, 30 
per cent in May and IS  per cent in 
June was transported. In Ujjain coal 
transportation did not even take place 
during these two months. The same 
is the case with Bhopal and Rajnand- 
gaon, Bumpur etc. Thus the whole 
of Madhya Pradesh remained neglec
ted due to which industries are suffer
ing a lot there. I would' like to draw 
the attention of the Minister of Rail
ways towards it. My submission is 
that we should make better utilisation 
of transport capacity, Sometimes un
loading takes place at fixed time. The 
fixed time for unloading coal is 5 
hours. But if the unloading is not 
done in the fixed time, the wagons 
remain unused even for the next day 
The\ cannot be used elsewhere. 
During the second world war, un
loading was went on day and night 
with the result the cotton industry 
never suffered. Therefore, this prac
tice of unloading in a fixed time 
should be stopped and it should be 
done day and night, so that the 
wagons should not remain unused. 
For loading also, the wagons remain 
lying unused for two-three days. In 
this regard, the hon. Minister can say 
that demurrage charges are taken. 
But we should not only think of 
demurrage charges. We should think 
about the entire industry, about maxi
mum loading and maximum uti
lisation of wagons. Other items 
are transported by road. Railway 
transnortation facility should also be 
provided for these items. In this 
way, the entire wagon capacity will 
be available for coal. It has been 
mentioned that the employees should 
perform their duties with full 
enthusiasm and devotion. The coa
ches of passenger trains are also in 
worse condition as the wagons of goods 
trains are. The hon. Minister should 
go himself and observe the condition 
of the wagons of goods trains and the 
coach of the guard. I have myself 
seen the condition of trains running 
between Ujjain and Indore in Madhya 
Pradesh. Since 1 have to speak.
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I have inspected all these things. I 
was told that both the engine driver 
and guard have indicator of a parti- 
cular pressure. But the said indicator 
was missing from the guard’s coach. 
I asked him how does he come to 
know about the movement without 
indicator. He said, he just makes a 
guess. It seems that the trains are 
running at the God’s mercy. It is 
different, if we work at the God’s 
mercy...(Interruptions)... I have my
self seen the condition of the passen
ger coaches and goods wagons. Some 
may not believe in God but the trains 
are running at God’s mercy. Indica
tors are missing from the Guards 
coaches. Once the necessary nuts 
and bolts come out, no one bothers 
to check and replace them. The hon. 
Minister says that the employees 
should work with devotion. They 
fulfil the dream, but it will not be 
possible in this way...(Interruptions). 
I need time to express my views.

SHRI RA JNATH  SANKAR 
SHASHTRI: Where is the hon. Mi~
nister gone, when discussion is going 
on on the Railway Budget. This is 
gross disrespect of the H ouse...(Inter
ruptions).

MR. CHAIRM AN: He has gone
with my permission.

SHRIM ATI SUMITRA MAHA- 
JA N : The hon. Minister has come
back. My speech will not go at the 
God’s mercy. The condition of pas
senger coaches is as worse as earlier. 
Last year also, I have mentioned it 
in this House that the train running 
between Indore and Bilaspur is in a 
pitiable condition. Besides this, there 
are other things also, such as non 
compliance o f the railway rules. The 
coaches meant for military personnel 
are attached from Bhopal whereas 
this train starts from Indore. I  would 
like to draw the attention of the hon. 
Minister to this train. This train Is 
not regular. The metre guage line 
in Indore.......

THE M INISTER OF RAILWAYS 
(SHRI C. K. JA FFER SH A RIEF): 
What does the hon. Member mean? 
Should one depend on God’s mercy?

SHRIM ATI SUMITRA MAHA- 
JA N : I want to say that one should
do one’s work with faith in God. In 
fact Indore is an important region in 
respect of industry, revenue and other 
things, though the entire Madhya Pra
desh is an important region. In spite 
of all these things, the entire Madhya 
Pradesh is neglected so far as railway 
facilities are concerned. Similarly, 
my constituency Indore is also neg
lected in this respect. Every year, 
there is little increase in the Budget 
allocations for the Maksi-Indore- 
Dahod line. Although this Project is 
estimated at Rs. 300 crore, last year 
the allocation was Rs. 5 crore only 
and in the current year, an amount 
of Rs. 11 crore has been provided. 
How long it will take to complete this 
project, if the funds are provided in 
this manner. It will take 30-35 years.
I would request that this project 
should be completed at the earliest. 
The current allocation in this regard 
is like a drop in the Ocean.

The Khadwa-Ajmer line from 
Indore is 108 year old. No attention 
was paid to it before independence 
or in these forty years of their rule. 
This line should be improved. This 
is an important railway track, but no 
effort has been made to bring about 
improvement in it. Last year also,
I had mentioned about this track in 
my speech last year too. But, it ap
pears that due to the continuous 
change in Government and Ministers, 
no progress is being made in this re
gard and the public has to face hard- 
ships. I would request the hon. Mini
ster that even if the Ministers change, 
the papers and the schemes should be 
maintained and attention should be 
paid to them and the necessary im
provements should be brought about.

Passenger fare and freight rates 
have also been increased. While an
nouncing this increase, it was said that 
this is a slight increase. On paper, 
it appears to be slight, but I would 
like to draw your attention to this

16—13 LSS/ND/91
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fact that for the last three years, 
there has been a gradual increase 
which has totalled to nearby 40 per 
cent. It has also been said that this 
increase in freight rates and passenger 
fare will not affect the people. But, 
I would like to submit that despite 
the fact that freight rates on essential 
commodities has not been increased, 
it will affect the people, as it would 
lead to price-rise. It may be so that 
in comparison to other countries, 
there might not be much increase in 
prices in our country. But, actually, 
the wages of people in our country 
are vei^ meagre in comparison to other 
countries. They have provided very 
negligible relief in comparison to the 
heavy burden they have imposed on 
the people. And this is too much for 
the people of this poor country. I 
oppose this increase.

Regarding development of Madhya 
Pradesh, very little attention has been 
paid to it. Some attention should
also be paid to it. A new train, like
Rajdhani Express, has been introduc
ed from Bombay. But there is not
even a single stoppage in the entire 
Madhya Pradesh. Rajdhani Express 
stODs at Ratlam- Therefore, there
should be a stoppage of this new train 
at Naeda, if not at Ratlam in Madhya 
Pradesh.

SHRI SURAJ MANDAL (Godda): 
Mr. Chairman. Sir, this Railway— 
Budget presented by the hon. Minis
ter of Railways truly reflects the say
ing, penny wise pound foolish. The 
increase in the Ilnd class fare is a 
burden on die poor. I  would like to 
submit before this House that it has 
no knowledge about the lower levels 
of the Railways. During 1966 to 196M 
I was an ordinary employee in the 
Asansol division of the Railways with 
a monthly income of Rs. 52 onlv. If 
they really want to improve the lU il- 
ways, they should check the malprac

tices that arc prevalent in the Rail
ways, such as big contracts for goods 
transportation. Everything can be 
set right if malpractices are brought 
under control.
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Secondly, every year, the Ministry 
has to pay a huge amount in settle
ment of claims for lost goods at every 
station. The railway booking staff 
also have a hand in it. For example 
ten pieces of an item are booked. 
One piece is stolen and then the claim 
is made for all the ten pieces.

Same is the case with the R.P.F. 
which is known in jest, as “Ration 
Pani Free”. These people should also 
be prevented from indulging in such 
malpractices. Only then, there can 
be improvement. Mr. Chairman. Sir. 
I have a lot to say. but due to the 
shortage of time, I will only say that 
it is the corruption which is respon
sible for losses to the Railways. The 
suppliers, who supply goods to the 
Railwav Board are in connivance 
with the employees of the Railway 
Board and supply their soods at 
higher rates.

Mr. Chairman. Sir. a f 'c  indepen
dence. there has not been any notice
able improvement in the basic railway 
facilities in our area and conseaue^tlv 
the people are facine a lot q( diffi
culties. Our area contributes 40% of 
the total coal production in the coun
try. Although coal is transported by 
rails from our Jharkhand region, not 
even a single inch of railway track 
has been laid in this area, since inde
pendence. Even today the same pas
senger train passes throueh that area 
which passed throueh prior to my 
birth. The condition has not chang
ed even a wee bit. Even todav. I 
travel by that very train to mv cons
tituency. New trains are introduced 
in those areas, where there are Al
ready too many trains. While, trains 
catering to., ♦he'oopr w*onle are al
most negligible or nil, the number of
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Air Conditioned trains, Superfast trains 
like Shaiabcii iixpiess, is being in
creased. We have very few trains in 
oui Region, but if you go to Calcutta, 
especially Howrah station, you will 
see multitude of the people emerging 
out of the various trains. The Asan- 
sol-Burdwan line is yet to be cons
tructed, China-Clay is available in 
plenty in Paharpur-Rajmahal spread 
over a 20 . Kilometre area and a rail
way line should be constructed bet
ween Nalmatiya and Farakka, for its 
transportation. What can be worse 
than this, that to date you have not; 
been able to construct even an 88 
kilometre railway line in that area out 
of which 80 kilometres falls within 
the Santhal Pargana, while the rest of 
8 kilometres are in West Bengal. Even 
the Railway office has been set up at 
Malda. Moreover, none of the per
sons, whose land has been acquired 
by the Railways, in that 80 kilometre 
area of Santhal Pargana, has been 
provided with any kind of employ
ment and whatever meagre facilities 
were there, have been shifted to 
Malda. When Shri Ghani Khan Cho- 
wdhury was the Railway Minister, he 
established a Railway Division at 
Malda. The Loco shed situated in 
M adhupur in our region too was shif
ted to Malda, the moment Shri Cho- 
wdhury became the Railway Minister. 
When Shri Scindia took charge as 
the Railway Minister, he introduced 
Shatabdi Express upto Gwalior, but 
when it came to our region, he too 
turned a blind eye. No Railway Mi
nister, including Shri Jagdish Narayan 
Mandal, paid any attention towards 
Santhal Pargana. Earlier our head
quarter was based at Dumka. Later 
on, Santhal Pargana was made a se
parate district, then a Railway Divi
sion and an office of the Divisional 
Commissioner was also set up, but to 
date no railway line has been cons
tructed and the existing facilities have 
not been expanded. You had to lay 
just 67 kilometres of railway line, at 
an estimated cost . of Rs. 27 crores, 
but nothing was done. The Railways 
are e a s in g  millions of rupees from 
transportation of coal and iron ore 
from our region, but they are reluc
tant to construct a 67 kilometre rail

strip. You could not arrange an am
ount of Rs. 27 crores for an area, 
from where you are minting millions. 
Thus, railway did not make any con
tribution towards the development of 
Santhal Pargana. Much betore inde
pendence, there was a temple atop 
Mandar Hill. Lakhs of people used 
to walk on foot all the way from 
Bhagalpur to the Mandar hills to pay 
obeisance to the Deity. A  Railway 
line was constructed upto Mandar 
Hill for the convenience of the devo
tees, but no effort has been made since 
independence, to fulfil the long pend
ing demand of the people of that re
gion, to extend that railway line upto 
the district headquarters at Godda, 
which is also incidentally my consti
tuency and located barely 20 kilome
tres away from Mandar Hill.

Do you know why there is no in
dustry worth the name in Santhal Par
gana, despite the fact that it is rich 
in natural resources like coal, iron; 
China-Clay etc.? It is only because 
the transportation facilities are inade
quate. Industrialists who plan to set 
up industries there, change their mind 
once they come to know about the 
lack of transportation and other infra
structural facilities there. As I said 
earlier, to date no effort has been 
made to improve the railway facili
ties there. I request the hon. Rail
way Minister to stand by the assu
rance given on 5-3-1987 by the Gov
ernment in this very House in res
ponse to question No 1380 raised by 
an hon. Member Shri Salakuddin An- 
sari that the railway facilities in that 
area would be improved and railway 
network expanded, on the availability 
of adequate funds. A survey com
mittee was also constituted at that 
time. Another committee consisting 
of then the hon. M.Ps was also form
ed to over see the construction of 
railway lines in our area. The 
emment received its report long back, 
but so far no action has been taken 
on the recommendations of that com
mittee.

I would like to know by when you 
purpose to l a y  t h e  railway tracks and
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expand railway services in Santhal 
Pargana. Is it that only the squeak
ing wheel will get the oil or do you 
propose to make available railway 
facilities to the poor and helpless also 
who bear everything silently and do 
not protest or agitate? Today, 70 per 
cent of the tribals lead a hand to 
mouth existence, they do not get even 
two square meals a day and do not 
possess adequate clothes to even co
ver themselves. How much more time 
will you take to construct a railway 
line upto the headquarters to Santhal 
Pargana. Do you have any plans to 
do so or not? If not. I would like 
to make one thing clear that the local 
populace won’t allow you to take 
even a particle of coal and iron ore. 
They won’t hesitate to block the rail
way tracks. Coal mined at the S.P. 
Mines in Santhal Pargana is sent to 
the Barauni Thermal Power Station 
and many other places but because 
no railway facilities like sidings exist 
there, the coal is loaded into trucks 
and sent to the Salanpur Yard situa
ted in West Bengal. Although coal is 
produced at the S.P. Mines, the Sales 
Centre is shown in the documents as 
Salanpur. Thus, the Bihar Govern
ment is deprived of the sales tax also, 
as the sales takes place in West Ben
gal, causing loss of lakhs of rupees to 
the State Government. There used to 
be a P.W.I. siding for the use of 
Eastern Coal fields limited at the Vid- 
yasagar Railway Station, where goods 
were loaded and unloaded, but today 
even that Siding is non-functional. In 
this regard, I had written to the Man
aging Director of E.C.L. (Eastern 
Coalfields Limited) and when I was 
a Member of the Bihar Legislative 
Assembly, I referred this matter to 
the then Union Railway Minister, 
Shri George Fernandes but he replied 
that it was not a suitable place to 
construct a siding. This, a siding 
which could be constructed with a 
little amount, was not built. You 
would be surprised to know that 
E.C L. set apart a handsome amount 
of Rupees two crores for the moder- 
nization plans of the Railways which

include estimate of jeeps also. How
ever, when it came to the construc
tion of a siding, they backed out say
ing that they cannot afford the cons
truction a siding. Thus, the siding 
was not constructed, as a  result of 
which coal is transported in tracks to 
Salanpur, which lies 66 kilometres 
away from the mines. The Vidya- 
sagar Railway Station is at a distance 
ot just 24 kilometres from the S.P. 
Mines and it would be better if you 
lay a railway line from Madhupur to 
Vidyasagar and then extend it to 
Dumka and then via the coal mines 
at Palasthali Guru to Seemlong. Right 
now, coal is transported in trucks 
from Rajmahal to Farakka. Thus, 
construction of a railway line has 
become very necessary. If a line is 
laid, it would not only enrich you 
through freight charges, but would 
also accelerate the development pro
cess in the area. Therefore, I request 
the hon. Railway Minister to provide 
railway facilities to the local popula
tion, by constructing a railway line 
there.

Sir, now I would like to speak a 
few words about Ranchi, the head
quarter of Santhal Pargana. Offices 
overseeing development works all over 
Bihar are located there, but the peo
ple of Santhal Pargana have no trains 
to reach Ranchi. All the bureaucrats 
sit in Delhi. During the tenure of the 
previous Government, we received a 
reply from the then hon. Minister of 
Railways in response to our letter to 
him, that he had got examined our 
request from the officers and that in 
their opinion, it was not feasible. We 
are the representatives of the people, 
therefore, I would like to submit to 
the hon. Minister that he should pay 
more attention to the views and opi
nions of the people’s representatives 
and not to the reports submitted by 
Government officials.

Sir, there is a great need to intro
duce a train in the evening between 
Jasdih and Ranchi. Today, there are 
superfast trains including ones like 
Shatabdl Express that links Delhi 
with the various State capitals and 
tnajor cities like Jaipur and Gwalior.
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but no Superfast train plies between 
Delhi and Ranchi. Yo do not want 
to provide even basic transport faci
lities to the people there. Then how 
can Bihar or that region make pro
gress? There is only one train, na
mely Chandigarh Express, that links 
Delhi with Ranchi, but this one which 
starts from Chandigarh goes via Uttar 
Pradesh, Madhya Pradesh, Khajuraho, 
Singrauli etc. reaches Ranchi after 
three days. Therefore, it is my ear
nest request to the hon. Minister that 
a superfast train linking Delhi with 
Ranchi should be introduced soon. 
Moreover, I would also like to sub
mit that the demands for introducing 
trains at many places plying on the 
Patna-Mughalsarai-Howrah routes, 
should be fulfilled. Only then we 
would be able to provide some con
venience to the common people, the 
poor and the farmers.

Sir, I would also like to draw the 
attention of the hon. Minister towards 
goods trains service and ticketless 
travellers. Similarly, there are so many 
complaints about the bunglings in re
servation. A visit to the Patna Re
servation Office would be an enligh
tening one, in this regard. There seats 
are reserved under bogus names. One 
day, I went there to purchase a tic
ket for Howrah.

A  man who keeps standing there 
asks every person who buys ticket if 
he wants reservation and if so, to 
which place. He enquired from me 
as well and I asked upto what point 
could he manage reservation for me. 
He replied that he could immediately 
manage reservation for me as per my 
need. They are in league with the 
booking office. If you pay them twenty 
five rupees you will get reservation 
for any destination in India. You go 
to the Station and you will find that 
the people who buy tickets do not get 
reservation. The conductor would 
look at the Sardarji, who in turn 
would make gestures with his hand 
and the conductor will take him com
fortably in A.C. two-tier. Same is 
the case with Patna reservation office. 
I t has become the normal practice 
that the upper berths are given to

M.L.As and the people who bribed 
the conductors, will get comfortable 
berths of their choice, where, they 
can sleep also easily throughout their 
journey. You just imagine the fun 
that the people travelling without tic
ket are getting more and more facili
ties and the ticket-holders are being 
ignored. The employees of the Mi
nistry of Railways are creating this 
feeling among the people that ticket- 
less passengers get more facilities, 
than the ticket-holders. Therefore, 
they have to adopt a short cut me
thod and get suitable berths by brib
ing the conductors. These wrong 
practices should be stopped. With 
these words, I thank everyone and 
urge the Government to construct 
the railway lines in Santhal Pargana, 
Jasidiha, Dumka and Godda and I 
hope that it would be done in right 
earnest.

[English]
SHRI E. AHAM ED (M anjeri): 

Mr. Chairman, Sir, I rise to take part 
in the discussion on the Railway Bud
get with a mixed feeling. The hon. 
Railway Minister has to be compli
mented for taking care not to have an 
excessive dose in the railway fares 
for the people and his proposals to 
take certain steps to streamline the 
railway administration and also the 
steps he has taken to improve the 
conditions of the railway employees. 
But on the other hand, I am very 
much disillusioned that this Budget is 
nothing but a status quo; this Budget 
does not contain on reflect the flavour 
and dynamism which one would ex
pect of a Minister of Shri Jaffer Sha- 
riefs nature, may be, because he 
may have been placed under pre
dicament due to circumstances pre
vailing in the country, due to econo
mic crunch and other difficulties be
yond his control.

But I  am more disillusioned, may 
I  say, I am much disappointed about 
the attitude the railway has taken to
wards the needs of the people from 
my State, Kerala, more particularly 
the Malabar region. I  do not know
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why was the railway partisan towards 
the needs of that area? The railway 
should nave taken into consideration 
tne long association with the people 
of the Malabar region because of 
Railways century old line from Sho- 
ranur to Mangalore. But, 1 am sor
ry to say that there was not even a 
word to speak about that region in 
tne Railway Minister’s Budget speech 
let alone doubling of the line from 
Shoranur to Mangalore. Even the 
compartments in tnose areas are a 
century-old. Those compartments are 
living evidence to the fact that the 
railways have passed a century. If 
you want to see the history of the 
railways and we have century-old 
railways, it is better to see the com
partments in our areas.

Why did you not have a Museum 
for Kailways at least to keep those 
compartments as a replica of one cen
tury-old railways? Why should you 
pat ramshackled compartments in our 
areas? Therefore, I request the hon. 
Minister to instruct the officers of the 
railways at least to consider the peo
ple of Malabar region as ordinary ci
tizens of Indian who are paying the 
same fare as are being paid by the 
people elsewhere.

We are deprived of the new railway 
lines and also new other projects 
and trains was the project which the 
railways covld take up for Kerala ex
cept the one from Kayamkulam to Al- 
leppey or Trichur to Guruvayur? Why 
did not the railway taken up a propo
sed railway line from Kuttipuram to 
Guruvayur? If the line from Kuttip- 
piram  to Guruvayur will also be ta
ken up. it will be very useful to the 
people of Malabar. This would help 
this neglected.

Another matter which I may just 
bring to the notice of the hon. Minis
ter Is concerning the Malabar especial
ly E n n d  area or which had taken 
part an imoortant role in our free
dom struggle. That is one area where 
three is oo Railway and now there is 
one railwsy line. But even Nilambui -

Shoranur line has now proved to be 
uneconomical. But I am sorry to say 
that tne Railways have not taken any 
interest to make it economically via
ble. The people want to use that 
railway especially on Sundays. The 
Railways have taken a peculiar stand 
that on Sundays there would be only 
one train instead usual two trains, 
daily. If new two trains would be 
allotted on that line that would make 
this more viable and it would have 
been possible to have trains from 
Nilambur to Calicut via Shoranur or 
Neelambore to Alleppy via Shoranur.

Therefore, in short I would say that 
the Railways have perhaps neglected 
this area completely and the provision 
made for the improvement of that 
section, may I say, is woefully in
adequate for Kerala Where a provi
sion of Rs. 70 crores is necessary for 
taking up the doubling of the line 
from Trivandrum to Quilon, the Bud
get has provided only Rs. 5 crores and 
electrification, so far as Kerala is con- 
cened, has not been attended to at any 
rate.

Therefore, I would take this op
portunity to request the hon. Minister 
to pay some more attention for the 
development of this area particularly 
Malabar area In this connection, 
may I make a proposal to the hon. 
Minister to take up a new line, a 
very short but very important one? 
That line, which I propose is from 
Nilambur to Feroke via Manjeri. This 
will serve two purposes. On the one 
hand it will make the Nilambur line 
more economically viable. On 
the other hand, the Railway will be 
doing a great service to the people 
who had made great sacrifices in the 
freedom movement, from the Ernad 
area.

Therefore, I strongly appeal to the 
hon. Minister to take appropriate 
steps for a new line. That line would 
also cover all the important industrial 
areas like Mavoor and Manjeri. 
Therefore, I take this opportunity to 
request the hon. Minister with what
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ever strength that I would be able 
to coifcmand, to take necessary steps 
to have this new line, namely Nilam- 
bur-Feroke via Manjeri.

Another important point which I 
just would like to bring to the notice 
of the hon. Minister and through him 
to his Department is about the un
tapped resources of the Railways. 
The Railways should also make use 
of the resources—whatever is possi
ble—which is within the jurisdiction 
of the Railways.

In this connection, I may request 
the hon. Minister to make use of a 
triangular land at from Shoranur. This 
area round the comer connect the line 
from Mangalore to Trivandrum and 
from Mangalore to Madras. This is a 
very important land and I should say 
it is commercially important area 
wh*ch the Railways ran make use of 
for the purpose of railway operations 
as well as for commercial purposes.

I may also invite the attention of 
the hon. Minister to the increase in 
freight rates that the Minister has pro
posed, which according to me, is un
bearable for a State like Kerala. Kerala 
in a consumer State. We have to 
brine everything from other States. 
But what is the position? The in
crease proposed now is only ten per 
cent according to the hon. Minister. 
It is true that ft is ten per cent now. 
But in 1989-90 there was an increase 
of elevent to eighteen per cent.

15.00 hrs.

In 1990-91. there was again an increase 
of *en per cent. Now, there is an 
additional dose of ten per cent. So. 
in the span of three years, one has 
to r>av about 38 per cent increase in 
the freight rate. A small State like 
Kerala will not be able to bear this 
increase. We have to bring all the 
raw materials like cement, iron and 
steel, coal from far-off places. So, 
the small industries in our State will 

n o t  be able to bear this extra cost, 
which is due to the increase in the

freight rate. Therefore, the Govern
ment should also take into account 
the fact that it is 38 per cent and not 
10 per cent that the people will be 
bearing.

I would just like to have one word 
about the employees, and especially 
the rilway employees of the lower 
strata has not been taken care of in 
the matter of improvement. For ex
ample, there is a provision for runn
ing allowance. Running allowance 
has been given to the drivers and the 
guards. What abo'it the carriage 
boys and TTEs? They are excluded 
because the Railways are of the view 
that it is given only for those who are 
responsible for running of the train. 
The Railway Station Masters filed a 
writ petition in the Court and said 
that they are also responsible for runn
ing of the train. But then the Rail
ways took a view and said that they 
are not responsible for running the 
train and only the engine drivers and 
the guards are responsible...(Interrup
tions)

SHRI C.K. JAFFER SH A R IEF: 
Since the debate started, I have been 
listening to everybody. I appreciate 
and agree with the views of the hon. 
Members about higher allocatios, 
regional development- passeneer ame
nities. w e ^ re  of staff, etc. Put what 
I expect from them is that thev can 
help and educate me on freight and 
fare, whether they expect me to in
crease it or decrease it.

SHRI E. AHAM ED: I appreciate 
the Minister's concern in th*s matter. 
But what I mean to say is this. The 
needs of the people in the lower stra
ta of the Railways should also be 
taken care of.

I  dr» not want to take much time of 
the House. I do not want to brine 
more points as the other Members 
are waiting to do it.

It is ouite natural that the* Minister 
who is incharge of Railways will have
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problems which will be more com
plex in nature. Fortunately or un
fortunately in our country there are 
three categories of Ministers. The 
first category Ministers are “Yes man 
Ministers”. For example, the Mini
sters in charge of development. The 
Industry Minister cannot say ‘no’. The 
Minister-in-charge of Commerce Can
not say ‘no’. The second category 
Ministers are “No man Ministers”. 
They cannot say ‘yes’. For example, 
the Finance Minister will not be able 
to say ‘yes’ because he will have to 
bear an excess burden. The third 
cstesorv of Ministers are “Parkalam 
Ministers”. The late Shri Kamaraj 
was the first in the category of '‘Parka
lam Ministers". I just put the Minis
ter of Railways in the category of 
“Parkalam Ministers”.

With these words, I  support the 
Railway Budget.
[Trcmslation]

SHRI VILAS MUTTEMWAR: 
(Chimur): Mr. Chairman, Sir, the
Budget presented by the Minister of 
Railways this year keeping in view 
the present state of economy is a bud
get with a nominal surplus. He de
serves to be thanked for his attempts 
to include in the budget some new 
projects and conversion of some metre 
gauge lines into broad gauge.

Mr. Chairman, Sir, today there is 
a demand from all the parts of the 
country to construct railway lines and 
eradicate backwardness. From that 
point of view, construction of rail
way lines is a sentimental issue which 
is linked with the promotion of our 
economy. In the budget proposals, 
wherever the hon. Minister has pro
posed to construct new railway lines 
and convert some metre gauge lines 
into broad gauge lines, it may be all 
right for that particular area, but there 
must be some criteria in this regard. 
It has been observed till date that the 
political pressure has played a vital 
role in deciding to construct a new 
line or is conversion of metre gauge 
into broad gauge. However, die Vid-

arbha region, despite being backward 
and most needy, has always been a 
victim of apathy because the people 
did not voice their demands. Every 
year, we hope of some improvements 
in our region but in vain and this 
year also, the Budget has given us 
nothing. For years, we are living in 
this hope. We had high hopes from 
Jaffer Sharief Saheb because we have 
personal acquaintance wit hhim but 
he also did not pay attention to our 
demands this year.

Mr. Chairman, Sir, I hail from 
backward areas of Vidarbha namely 
Bandara, Chandrapur and Gadhiroli. 
This traditionally tribal area is back
ward in every respect. I \would like 
to tell the hon. Minister that the Bri
tishers ruled our country for one 
hundred and fifty years and they 
found our area to be backward but 
they realise its potantial. The area 
has coal reserves, thick forests and 
rice is produced here and bamboos 
are sent from here to all parts of 
the country. Perhaps keeping in 
view the backwardness and the rich 
forests in that areas, which have 
high potentialities, the Britishers 
constructed a railway line in that 
area during their regime and that 
railway line is hundred years old. 
But unfortunately, the Ministry of 
Railways could not be able to see 
any potentiality in that area and 
whenever we repeated our demand of 
converting this metre gauge line in
to broad gauge, the Ministry over
looked our demand. I have been 
elected as a  Member of the Lok Sa- 
bha for the third term and I have 
been constantly requesting you for 
the last ten yeas to convert the Chan
drapur. Gondia and Jabalpur-Chan- 
drapur-Gondia 242 kilometre nar
row gauge into broad gauge. Every 
time we are told that due to paucity 
of funds, the work will be under 
taken in the next Plan. We have 
reached the Eighth Plan period but 
no positive efforts have been made 
in this direction.
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15.08 hrs. [SHRI SHARAD DIGHE 
in the Chair]

Mr. Chairman, Sir, I would also 
like to submit that since it is a back
ward and tribal area, no industry is 
set up here. Gadchirauli in Maha
rashtra is a ‘no industry district’. Des
pite various types of relaxations, con
cessions and subsidies extended by 
the Central Government as well as 
the State Government continuously 
for six to eight years, no big indus
trialist has shown any interest to set 
up an industry there till date. The 
only reason behind this attitude of 
industrialists, is the absence of rail
way line. The industrialists are 
not interested to go there despite 
many benefits. Consequently, there 
is wide spread resentment and dis
satisfaction among the youths due 
to lack of industrialization in the re
gion while it has high potential. 
This resentment has pushed them in
to the Naxalite grid. Three or four 
days back, I had tried to draw the 
attention of Lok Sabha towards the 
growing menace of Naxalite activi
ties in my area. This problem is 
assuming alarming proportion due 
to absence of facilities, guidance and 
non-utilisation of resources proper
ly. I take this opportunity to in
form the hon. Minister that the issue 
of railway line is linked with our 
sentiments and hence he should make 
efforts to convert this narrow gauge 
line. I will invite the attention of 
the hon. Minister of Railways to
wards this aspect. When Shri Ma- 
dhava Rao Scindia was the Minis
ter of Railways, I had met him and 
m^de a demand in this regard. He 
had issued directions to his officers to 
formulate a proposal in this regard. 
While processing the proposal it was 
stated that there was not sufficient 
passenger traffic on that railway line. 
He gave me the figures of eight days’ 
revenue collection on that line as to 
Rs. 336 only. But for those eight 
days I handed over the photographs 
of the trains running on that route to 
the hon. Minister. You will be surp
rised to know that the number o f

passengers sitting on the roof of the 
trains exceeded the number sitting 
inside the trains. Whereas the Mi
nistry of Railways had furnished 
quite contradictory figures to the hon. 
Minister. Thereafter Railways have 
earned thousands of rupees in the 
course of their campaign against 
ticketless passengers. When they 
were informed about it they gave the 
assurance that the practice of tia- 
velling without ticket in vogue there 
would be curbed.

We are committed to the back
ward region, tribal region and the 
down-trodden. I would like to urge 
upon the Government that unless the 
conversion of railway line from 
Chandrapur to Gondia is underta
ken, the people will continue to face 
great deal of hardship, because the 
people have to cover a long distance 
for boarding the train and they face 
a number of problems for sending 
their goods like rice, mats and coal. 
You are not acceeding the long stan
ding demand of the people for exten
ding the train .which now runs bet
ween Chandrapur and Wadsa, upto 
Sondad. Secondly, there should be 
a broad gauge line from Nagpur to 
Umrer because coal is found at that 
place and coal is transported from 
there to thermal power station. There 
is a broad gauge line upto that place. 
If you extend that line from LJmrer 
to Wadsa, which I think is only 80 
kms. the industrialists will automa
tically run there to get the benefits 
of no-industry district i.e. Chandra
pur and Gadchirauli.

In this budget you have ignored 
Vidarbha and Naepur which are 
situated at the Centre of India. 
Trains from all over the country pass 
through Vidarbha region. This re
gion has been neglected very much. 
Last time we were given an assurance 
that the direct trains from Nagpur to 
Bombay and Delhi would be started 
in the near future but we are very 
disappointed to see this budget in 
which you have not taken that iato 
consideration at Ml. We could not

17—13 LSS/ND/9!
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find any reason as to why Nagpur 
and Vidarbha are often neglected 
despite a lot of assurances given to 
us time and again. Now I request 
you to assure us of not neglecting 
Nagpur and Vidarbha any more.

I would like to remind the Hon. 
Minister that Nagpur is an industrial 
area where a big Ordnance factory 
is situated. There are about 10 thou
sand employees in that factory 
and there is a long standing demand 
that a local train should be started 
from Nagpur central to Ambajhari 
Ordnance Factory. Nagpur is a big 
and developing city of Maharashtra 
and running of local train services 
have become necessary there. There 
is another demand for running a 
local train from Bhandara to Jawa- 
har Nagar and Sarvatra Nagar where 
another ordnance factory is situated, 
in which about 8 to 10 thousands 
employees are working. I hope he 
will try to fulfil these demands. 
Further, I would like to request the 
hon. Minister to pay his attention 
towards the backward areas of Vidar
bha region which is one of the fast 
developing region of the country. If 
the railway line between Chandrapur 
and Gondia is converted, it will re
duce the distance by about 60 to 70 
kms. as per the route through the 
National Highway. Due to this, 
traffic will increase on this route and 
the freight charges will also be re
duced.

I, therefore, requesting you again 
to pay attention to all these points. 
There are certain other demands but 
I would not like to take more time 
So I conclude my speech with the 
hope that this time you will not neg
lect Vidarbha and especially my area.

[English]

DR. VASANT NTWENTO 
PAWAR (Nasik): • Mr. Chairman, 
Sir, I rise to speak on Railway Bud
get uid the Demands for Grants.

Railways is the life line of our 
country. It is largest in Asia and 
2nd biggest in world. The reputa
tion of the Indian Railways in the 
past was very good. But in the 
re-ent past it has been deteriorating 
very fast. The number of passengers 
travelling by Railways is to the tune 
of about two crores and recently it 
has increased by 5.17 per cent. I 
appreciate the Railway Minister for 
presenting this budget in this awk
ward condition but I hope that he 
will pay more attention to the con
sumer satisfaction and to the welfare 
of the travellers.

Usually we see that the condition 
of the wagons and the carriages is 
deteriorating very fast because they 
are getting very old. There is a 
shortage of 1,500 coaches and only 
600 coaches are planned to be pro
duced during 1990-91. I do not 
know how these 2.100 coaches are 
going to be acquired. Major steps 
should be taken in this direction.

I will request the Railway Minister 
that the new railway lines must be 
constructed in a planned way. He 
has already said that he is eoing to 
establish a task Force. The blue 
print on the rianning and moderni
sation of the Railways in future is 
going on but still it has to acquire 
maximum speed.

Being a medical man. being a sur
geon. I would like to say that when
ever we are traevlling in the train, 
the first-aid box in the coach is not 
having any medicines. No type of 
first-aid if if becomes n-cessary. is 
available in the Railways.

So far as the safety measures are 
concerned, for every death, the 
Railway Ministry pays Rs. two lakhs, 
but the procedure is very clumsy. It 
takes lot of time for the person con
cerned to get that money. It should 
be made easy.

If the men and material nuke mis
takes, the accidents occur. At the

Demands for 252
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same time, accidents occur because 
of the old carriages and the old loco
motives. The effect of the accidents 
is also on the minds of the people. 
People should have confidence in the 
Railways and feel that there would 
be no accidents. If the confidence 
of the people is lost, they will always 
hesitate to travel on the Railways.

So far as the punctuality is con
cerned, the train can come late but 
the passengers cannot. I would like 
to know why we should not have 
hundred per cent punctuality, which 
is at present more an exception than 
a rule. Unpunctuality leads to lot 
of losses, including loss of man- 
hour. If the wagons are not avail
able or if they are delayed by more 
than twenty-four hours, then perish
able items like grapes, onions and 
other fruits get damaged. It is a 
national wastage. So, I would re
quest the Railway Minister to look 
into it and see that the farmers are 
not put to loss.

In the past, the trains were run
ning at right time. On hearing the 
whistle of the train, the farmers used 
to know what time of the day it was. 
But now that is not the case. So, 
this also has to be taken care of.

Just now one of my friends has 
said about the corruption in the 
Railways. There is one agency. 
If you become a member of that 
agency, you can travel without tic
ket, and if you are caught without 
ticket, then whatever is the fine, 
it will be paid by that agency. This 
is a type of an insurance which is 
going on. So, this also is to be 
thought about. People are taking a 
chance because hundred per cent 
without ticket travellers are not being 
caught.

The Railway Minister has said 
about the privatisation of the stalls. 
It is very good that he has started 
working in the direction of privatisa
tion. I think this is a good step 
and this will improve the efficiency 
of the Railways. So far as M aha

rashtra is concerned, Konkan Rail- 
ways has made a provision. But 
that is a very meagre provision and 
that will take years for completion. 
The demand has been put up by the 
people of Konkan area and Maha
rashtra. We should not deprive the 
facility for a long time to them. 
Another problem in Maharashtra is 
nearby to the railways, slums are being 
erected. When there are slums 
nearby to railways there is a danger 
to the human life and it will also 
cause hindrance to the punctuality of 
the trains. The Government of 
M aharashtra has given a proposal 
that the slums must be kept at a 
distance of 30 feet away from the 
railway line. But the Railway 
Minister has refused that. The 
Railway Board has refused to give 
that land. They have demanded 
about 6.25 per cent rent per year on 
the market value. No alternative 
land can be given by the Maharashtra 
Government. The people living in 
the slum areas cannot afford this 
big 6.25 per cent rent per year. So 
the solution will be one per cent rent 
for the land to be given on long lease. 
Then only the people living in the 
slum areas near the tracks will get 
the land and trains will also run on 
time.

CIDCO of M aharashtra has given 
an offer of bearing two-thirds cost in 
construction of Sanpada station on 
Belapur-Mankhurd line. The pro
posal is still lying in the Railway 
Ministry. No approval has yet been 
given. May I request the Railway 
Minister to please look into it?

About my constituency, Nasik, I 
may mention that next month we are 
going to have a Kumbh Mela at Nasik 
where millions of people from all 
over the country are going to come 
to Nasik and Trambakeswar. For 
providing better transport facilities, 
special trains must be started. I  re
quest the Hon’ble Minister that Nasik 
Road railway station should be up
graded and made a terminus. I 
propose a new railway line from
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Pune to Nasik Road to Surat. It 
will connect two States and three 
industrial towns in two different 
States. The Adivasi population will 
also get the benefit of it.

As far as Panchavati Express is 
concerned, it is already too much 
ocerloaded. I request the Hon’ble 
Minister to start a parallel Pancha
vati Express between Manmad and 
Bombay, leaving both stations at the 
same time. If not, I will request 
the Hon’ble Minister to attach a 
special first class bogie to the exist
ing train. Whenever I travel in 
first class I find so many people 
standing in the coach, not getting a 
sea t

The quota of reservation at Nasik 
Road must also be increased because 
the traffic is increasing. The com
puter reservation facility should be 
made available at Nasik Road. About 
the Nasik Road Railway Institute 
of Electrical Engineering at Nasik, 
the anticipated cost of the proposal 
is Rs. 90.28 lakhs. But the provi
sion in the Demands for Grants is 
only Rs. one lakh. That is not 
going to improve the position. For 
rehabilitation of the SLS and trac
tion motor frames the cost is Rs. 2.62 
crores but the provision is only 
Rs. 48.27 lakhs. That is not going 
to  improve the situation. I will 
request the Hon’We Minister to please 
look into the matter.

I am happy that railway overbrid
ges are being constructed at Lasal- 
gaon—the biggest market of the 
country—Niphad and at Odha in my 
constituency. With this the trans
port facilities will increase and it 
will help the farmers. There is a 
demand for a railway gate at village 
Kusumadi in Yeola taluka. There 
are so many deaths that took place 
at this site- I request the Hon*ble 
M inister to provide a railway gate at 
Kusumadi In Yeola taluk.

About the family members of the 
deceased tailway employees, I re
quest that railway stalli shoukl be

Grants (Rlys.% 1991-92

reserved for them so that they can 
also earn something and so that the 
privatisation policy will also prove 
to be good.

As a last point I would submit to 
the Railway Minister, Mr. Speaker, 
Sir, that there should be some re
search activity going on in the coun
try so far as the railway is concern
ed, as well as there should be a 
scheme for railway education of the 
common man so that the common 
man will know that the Railways are 
the national properties and he should 
not try to destroy them any more.

Sir, I thank you for giving me the 
opportunity to speak.

DR. JAYANTA RONGPI (Auto
nomous District): Mr. Chairman,
Sir, I would say that the Railway 
Budget is a very cleverly manipulated 
one. It has gone against the interest 
of the common man. Not only that. 
It has gone against even the Cong
r e s s e s  poll manifesto and also it 
has gone against the President’s A d
dress. The Congress(I) declared 
that they will check the price rise 
within 100 days. But by this R ail
way Budget they themselves have 
increased the fares and freight of the 
goods transported through Railways 
and the increase in fares itself again 
has inflationary effect and it will fu r
ther increase the prices of essential 
commodities.

Again, in the President’s Address 
it was said that the Government will 
pay attention to Assam when it needs. 
But the longstanding demand of the 
people of Assam and North-East is 
to convert the existing metre gauge 
between Guwahati and Tinsukia into 
broad gauge. But this Budget has 
failed to give a complete commitment 
in this regard. Yes, we definitely 
understand the limitations and cons* 
traints, but seeing the magnitude of 
the problem, the socio-economic 
problem, and the demand being a 
longstanding one, at least it should 
have got priority.
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Then, the Railway line between 
Guwahati and Dibrugarh is not only 
for the State of Assam, it is very 
much essential for the entire North- 
East region—Arunachal Pradesh,
Nagaland, Mizoram and Meghalaya.
So, I hope the hon. Minister will
review and also give a commitment 
that the existing metre gauge will be 
converted into broad gauge between 
Guwahati and Dibrugarh.

Secondly, there is also a longstand
ing demand in Assam that they also 
have Divisional Headquarters at 
Rangiya and this is very much essen
tial for the smooth administrative 
functioning and also to fulfil the 
aspirations of the local people there 
and in this regard also the Railway 
Budget is silent and I hope the hon. 
Minister will review this also and a 
Divisional Headquarters under N.F. 
Railway at Rangiya will be establish
ed soon.

Another point which I would like 
to bring to his attention is that I 
belong to a very backward area, i.e., 
the Hill Districts of Assam, and I 
represent both the Hill Districts of 
Assam and there the Headquarters is 
Diphu, and we have a railway station 
there. But some of the long-dis- 
tance trains like the North-East Ex
press, Tinsukia Mail and Assam 
Mail do not stop there. Only one 
of them stops there. But this is a 
District Headquarters of both the 
Hill Districts. So, I also request 
the hon. Minister to look into this 
problem and at least the long-distance 
trains, viz. North-East Express, Tin
sukia Mail and Assam Mail, should 
have a stop at Diphu.

Then, so many hon. Members have 
drawn the attention of the hon. 
Minister about the corruption. Here, 
I would like to pinpoint only one as
pect of die corruption- In our dis
trict, there is plenty of teak and 
other forest products and smuggling 
is going on for quite sometime. After

our party came to power in the 
Autonomous District Council under 
which the management of forest 
comes, we took very strict measures 
and smuggling of timber and teak- 
wood had stopped by road. But 
unfortunately we detected so many 
cases where the smuggled logs and 
timbers are booked by the Railways 
without proper documents of the 
Forest Department and the District 
Council. We have detected two or 
three cases and then we approached 
the divisional railway officials and 
the concerned station masters. At 
that time, they could not produce 
any papers and even they failed to 
identify the persons who had booked 
these valuable teak timbers. Then, 
we tried to prosecute these station 
masters concerned who have indulg
ed in such corrupt practices. But 
from Malegaon district headquarters, 
they have been transferred to some 
other place and so we could not pro
secute them.

Here, I would like to specifically 
point out to the hon. Minister that 
from my district of Karbi Anglong, 
timber is being booked without any 
proper document in Bokajan and 
Lumding railway stations. So, by 
our strict vigilance, smuggling by 
road is not possible now. But cor
ruption is rampant in the Railways. 
I hope the hon. Minister will look 
into this matter.

SHRI C. K. JA FFER SH A R IE F: 
Will you kindly write to me?

DR. JAYANTA RONGPI: I
will definitely write to you.

Sir, I hope that the growing trend 
of privatisation would not affect the 
lower class employees who are em
ployed in catering and other spheres 
of Railways. I hope the hon. Minis
ter will take adequate steps so that 
the growing needs of the people of 
North East are fulfilled.
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[Translation]
SHRI KALKA DAS (Karol Bagh): 

Mr. Chairman, Sir, I am thankful to 
you tor allowing me to speak on me 
RaLway Budget The Rialway has an 
important role in the progress of the 
country and in the service of the 
society. But unfortunately, neither the 
public nor the travellers and the em
ployees of this department are satis
fied with it. At the same time it is 
not playing its role satisfactorily in 
the country’s progress. Though, I know 
that Shri Jaffer Sharief is in no way 
responsible for the failure ot this de
partment as he has assumed charge 
of this office recently. The people are 
very much dissatisfied with the bad 
condition of this department. This has 
not done any commendable work 
in any sphere. This is correct 
that Shri Jaffer Sharief cannot 
be held responsible for this situation 
but he too has not given any indica
tion in the Railway-budget that he has 
presented here, which may assure us 
that this important department of the 
country will render effective service 
to the public or will fulfil the expec
tations of the development of the 
country.

Unfortunately, there is a proposal 
of hiking the fare instead of providing 
relief to the public in the Railway- 
Budget presented by the hon. Minis
ter. Insead of making available com
modities to the consumers at cheap 
rates, freight has been increased, which 
will ultimately cause price-rise. It is 
obvious from this budget that the in
crease in freight rates will lead to 
pike-rise which is not conducive to 
die welfare of the country and the 
society,

Mr. Chairman, Sir, this budget will 
affect the prices of commodities which 
will cause hardship to the common 
man. l a  this budget the Hon. Minister 
has not proposed any step, which may 
assure the people of any relief in the 
future. From this budget neither the 
pub ic nor the employees of this de
partment are h a I t  has not crea
ted any confidence in the society. The 
employee* are much harassed due to

injustice being done with them by the 
department itself.

Mr. Chairman, Sir, the largest Rail
way colonies of Asia—Kishanganj,
Sarai Rohilla and D.C.M. Colony fall 
in my constituency. The residents of 
those colonies had invited me and ap
praised me of their problems. They 
gave me a memorandum. Mismanage
ment of their department is mentioned 
in their memorandum which is here in 
my hand. On the basis ot this memo
randum I had written a lettei to the 
hon. Railway Minister and I had 
made certain queries also from the 
Raiiway-department. Sir, through you 
I urge the Railway Minister to give 
jobs to the wards of the class-IV Rail 
way employees and to allow them to 
retain their quarters in which they are 
residing so that they may not have to 
face hardship. This assurance should 
be given to them by the Railway de
partment.

Mr. Chairman, Sir, the Railway 
Minister had said that we will take 
steps which will ensure relief to the 
poor. I would like to cite some exam
ples about his departm ent The class 
IV employees are given Railway-pass 
once in two years whereas the officers 
get that twice in a year. It is a very 
discriminatory approach that those 
who are powerful get passes twice in 
a year and the poor who are helpless 
and not in a position to purchase 
tickets are allowed that concession 
only once in two years. I think that 
this disparity should not be there and 
these poor employees shou!d be given 
more passes. If it is not possible, then 
at least they should be treated at par.

Mr. Chairman, Sir, the Railway 
has not provided any hospital in its 
colonies i.e. Kishanganj and Sarai- 
Rohilla. There are no medical facilities 
for the lower staff residing in those 
colonies. They have been asking for a 
20-bed hospital in their colonies for 
the last several years but no such 
hospital has been constructed there for 
them. This koiertainly a very unfor
tunate situation. I request the hon. 
Railway Minister to construct a 20- 
bed hospital there as soon as possible. 
I request him to set up a Central
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School also in that locality. The Rail
way employees are demanding that 
for a long time so that their children 
may get good education as the stand
ard of the Railway Schools is not up 
to the mark. If a Central School is set 
up there the wards of the employees 
who come on transfer will be able to 
continue their studies. So, a Central 
School must be opened at once there.

Mr. Chairman, Sir, Kishanganj is a 
very big colony but the Railway has 
not taken any steo to provide a milk 
vend so that milk may be availabTe 
easily to the people there. Sir, through 
you I demand from the hon. Railway 
Minister to set up a Mother-dairy 
booth so that the class four Railway 
emnloyees may easily get milk at 
cheap rate and thev may be able to 
bring up their children properly.

The Railway department has not 
provided any transport facility in such 
a big colony. There are no taxi/scoo
ter or any other conveyance facilities 
available in that locality. They have 
to suffer when thev fal* ill or fice any 
other trouble. A number of employees 
have to come dailv to the Railway 
station to attend rheir duties but no 
direct bus service h^s been arranged 
despite their constant demand for that. 
I recmest the hon. Railway Minister 
to look into their proWems.

T have raised in the House many 
demands of the railway employees. 
There are total 17 demands in their 
memorandum. Some of those T have 
raised here in the House and the rest 
I have sent to the Fairway Minister 
through questions and letters.

T am hopeful that while Mr. Jaffer 
Sharief wfTl take steps to provide re
lief to the railway employees he will 
also take immediate action to provide 
necessary amenities to the passengers. 
(Interruptions) Yes. he is right. As his 
name is Sharief ('gentleman), he should 
show his genfemanliness is conceding 
the demands of the railway employees.

This is what we can expect from a 
gentleman of his stature. I agree with 
you and I have conveyed your senti
ments to them.

Today itself I was surprised to see 
the mismanagement in the railways 
when I was returning from Lucknow 
by Gomati Express. People were 
moving freely in the reserved compart
ments even without any check. They 
caused a lot of inconvenience to the 
passengers who have actually booked 
seats. When I made a complaint to 
the conductor about all this he expres
sed his helplessness. When I asked 
him whether they possessed tickets 
with them, he gave a negative reply. 
1 again enquired as to how they were 
travelling without tickets. To this he 
repHed that it was a regular practice. 
No proper care is being paid even to 
reserved compartments. Every one has 
a complaint against the railwavs whe
ther it is the employees, the public or 
the passengers. The railwavs have 
been playing a very important ro’e in 
the progress of the country. But the 
present performance of the department 
is far be^ow its normal standard. Tts 
performance is contrary to the public 
expectations. I would like to reauest 
Shri Jaffer Sharief to give some relief 
in the fare-hike keeping in view the 
hardship of the people and ameliorate 
the difficulties of the rai'wav emplo
yees so that the railways could be run 
smoothly. I have to say this much 
only. I am thankful to you. sir for 
providing me time and am hopeful 
that the hon. Minister of Ra^ways 
will show his gentlemanliness and take 
steps to provide id ief to the public 
as well to the railway employees.

SEVERAL HON. MEMBERS: Mr. 
Chairman, Sir, please have a look at 
the Janata Dal also. You have not 
called a single Member of this party.

MR. CHAIRMAN: After a lady 
member. Shrimati Kshirsagar.
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*SMT. KESHARBAI SONAJI 
KSHIRSAGAR (Beed): Mr. Chair
man, Sir, lady member should be 
allowed to speak. 1 rarely participate 
in the debate. 1 may please be allow
ed to speak.

After the assassination of the former 
Prime Minister, Shri Rajiv Gandhi, 
the country is passing through a cri
sis. He was a great and popular lea
der who possessed rare qualities of 
leadership. He led the country very 
efficiently and had a modern outlook. 
I congratulate the Hon. Railway 
Minister for formulating the Railway 
Budget keeping the modern outlook 
in mind.

The Railway Budget has offered 
several concessions to weaker sections 
of the society as promised in the mani
festo of the Congress Party. No addi
tional levies have been imposed on 
essential items. This is really a wel
come feature of this Budget. By in
creasing the fares and freight charges 
the Railways are going to get a net 
revenue of 584 crores of rupees. I 
want to make a request the Hon. 
Minister that 50% concession in fares 
which was offered to handicapped 
persons in the last budget should be 
reintroduced to help the weaker sec
tion trf our societv. I also reauest that 
this concession should also be exten
ded to widows of our jawans.

Now, I would like to draw the 
attention of die Hon’ble Minister to 
the major demand of my area namely 
Parali—Beed railway line. This de
mand is being made for the past 
twenty years by the people of this 
area. Beed is the most backward dis
trict of Maharashtra. The former 
Prime Minister and Railway Minister 
were kind enough to order a survey 
of this railway line. But I am sorry 
to Doint out that no provision has been 
made in this Budget for this railway 
line. About four lakhs people from 
this district go to other places in 
search of livelihood. I want to know

when the Govt, is going to pay atten
tion to the development of this area? 
It is the policy of the Govt, to ensure 
development of backward areas. I met 
the Hon. Minister and he has agreed 
that he will consider the demand with
in four months. I request him to kind
ly make necessary provision for Beed 
Parali railway line in this Budget.

The Govt, has taken the step of 
setting up Konkan Railway Corpo
ration. I request that Marathwada 
Railway Corporation should also be 
set up on the same pattern. For Kon
kan railway and Manmad-Aurar.gabad 
railway line an amount of Rs. 14 and 
10 crores was provided in the last 
budget. But in the present budget the 
allocation has been reduced by Rs. 10 
crores and 5 crores respectively. If 
the allocation is reduced in this man
ner, let me point out, the completion 
of these railway lines will be next to 
impossible. Therefore, I suggest that 
at least Rs. 20 crores each should be 
allocated for these two railway lines.

I appreciate that only selected pro
jects have been taken up for imple
mentation. But I would like to sug
gest that by issuing bonds resources 
can be raised for completion of the 
railway lines. I would also like to 
propose that under Employment Guar
antee Scheme, earth work can bs 
taken up. It will generate employment 
and help in speedy completion of the 
railway line.

Now I would like to speak about 
Miraj—Latur and Marathwada rail
way line. When our beloved Prime 
Minister, late Smt. Indira Gandhi 
visited Marathwada II years back, 
she had announced these railway lines. 
But I am sorry to find that no bud
getary provision has been made for 
Miraj—Latur railway line. I request 
that adequate provision should be 
made in this Budget for this railway 
line as well.

translation  of the speech originally delivered in Marathi.
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Catering service of the Railways is 
really in a bad shape. I am sorry to 
say that no attention has been paid to 
this service. The food items like cha
ps j i  and Daal which are served are 
many times half-cooked. It is neces
sary that catering service is improved 
immediately. I suggest that as a part of 
“Indira Mahila Vikas Yojana”, women 
officers should be appointed to over
see catering services of the Railways. 
Women by their nature are well-equip
ped to take up this job. As they can 
cook tasty food, I feel that if women 
are given the charge of catering ser
vice they would manage it efficiently 
and tasty and good food would be 
available to the railway passengers.

1 would like to point out that many 
trains do not run on time. I feel that 
railways should ensure punctuality in 
the arrival and departure of the trains.

I also want to make a suggestion 
that the Railways should observe 
“Courtesy Week”. Passengers who 
travel by second class do not receive 
good treatment from the railway em
ployees. If “Courtesy Week” is obser
ved, I am sure the Railway employees 
will get close to the travelling public. 
I request the Hon. Minister to consi
der this suggestion.

In the end I would like to impress 
upon the Minister that Beed being a 
backward district needs to be paid 
immediate attention. I request that 
atleast after four months necessary 
provision for Beed—Parali railway 
line should be made and the work 
should be started.

Hon. Minister hails from Karnataka. 
I also hail from Karnataka. My par
ents live in Karnataka. I do not de
mand anything from him. But I re
quest that Hon. Minister should treat 
me as a sister and do something for 
the people of my area in Marathwada. 
I hope that Hon. Minister will favour
ably consider my humble request.

18—13 LSS/ND/91

With these words I support the 
Railway Budget and thank you for 
giving me time to speak on it

SHRI CHHEDI PASWAN fSasa 
ram): Mr. Chairman, Sir, 1 rise to
oppose the Budget that has been pre
sented by the hon. Minister of Rail
ways because there is no provision for 
development of Bihar in it. I would 
like to request him to pay special 
attention to the Grand Chord Line 
particularly to Central Bihar, keep
ing in view its great tourism poten
tiality. No new train has been intro
duced on the Grand-Chord Line dur
ing the last 43-44 years after indepen
dence. For example, 81 pairs of 
trains run between Patna to Delhi and 
Amritsar m a week but only the same 
number of trains which had been in
troduced by the Britishers prior to 
independence run on Grand-Chord 
Line. No new train has been intro
duced. Only 17 pairs of trains run 
on this line in a week. Earlier, in 
Janany 1991, the Government had 
deck':d that a Deluxe Express would 
regularly be run on this line. But it 
proved to be an empty assurance. I 
would like to request the hon. Minis
ter to introduce a regular deluxe 
service on this line.

Bodh-Gaya is a tourist place. Tou
rists visit this place to see the Buddhist 
temple. But the Rajdhani Express 
does not stop at Gaya station. I 
woidd like that the Rajdhani Express 
must be provided a stoppage at Gaya 
station keeping the passengers require
ments in view. The Madras Express 
which runs between Bokaro and Mad
ras. should be extended upto Gaya, 
because a large number of tourists 
from Madras visit the tourist sites 
beyond Gaya and people from Central 
Bihar often go to Madras for treat
ment. There is no problem in giving 
extension to this train upto Gaya be
cause it arrives at Bokaro at 8 O’clock 
in the morning and from there it 
resumes its return journey for Madras 
at 7 O’clock in the evening. So it 
can be easily extended upto Gaya and 
in this way the people of the Central
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[Sh. Chhedi Paswan]

Bihar could be benefited. Besides, I 
would like to attract the attention of 
the hon. Minister to my constituency 
also. The light railway between Sasa
ram and Arrah which was running for 
last 10 years, has been cancelled. 
While new rail-services are being in
troduced in the country after indepen
dence. in Bihar, even old trains are 
being condemned and cancelled. In 
this connection I would like to make 
an earnest request to convert the 
Aarrah-Sasaram narrow gauge line 
into a broad-gauge one so that the 
people of that area could be benefited. 
The proposal for the construction of 
a rail-bridge near Patna on Ganga 
which was forwarded by the Govern
ment of Bihar is lying pending before 
the Central Government. This bridge 
will provide a direct link between 
South Bihar and North Bihar and also 
smoothen traffic movement between 
the two areas enabling the people 
raise their income. I would, there
fore, like to request the non. Minister 
to arrange early construction of the 
rail-bridge on Ganga near Patna.

In addition, I would like to sub
mit that in 1984, the Government of 
Eihar submitted a proposal for the 
construction of the Pahleja-Pipradih- 
Chandunathpur-Bhavnathpur railway 
line to the Central Government- The 
Central Government had assured in 
1988 that a new train service would 
be introduced on this line. It was also 
assured that work on this line would 
be speeded up in 1988 itself. But so 
far neither any new train service for 
Pahleja, PIpradih, Chandunathpur and 
Bhavnathpur has been introduced nor 
any work has been carried out on 
this line. I would, therefore, like to 
request the hon. Minister to complete 
this work immediately.

Besides, in order to lessen the bur
den of heavy traffic on the Grand- 
Chord Line a third railway line should 
be laid from Mughalsarai to Son 
Nagar. Also, keeping the importance 
erf Rohtas district in view, Sasaram 
railway station must be beautified, 
because tjiiis is a historical place.

There is the fort of Shershah who had 
ruled over India for five years. Tou
rists from abroad come there to sec 
the fort. But no special train facility 
is available for this place. I would 
like the hon Minister to arrange 
beautification of Sasaram railway 
station immediately.

With these words, I conclude. I am 
thankful to you for providing me 
time to speak.

SHRI MOHAN VISHNU RAWLE 
(Bombay-South Central): Mr. Chair
man, Sir, I would like to request the 
hon. Minister of Railways to arrange 
installation of electrically operated 
destination boards in all the coaches 
of local trains running between Bom
bay V.T. and Karjat-Kasara and 
Churchgate and Virar. There is a 
need to extend the services of the 
local trains running from Bombay 
V.T. upto Karjat-Kasara and the other 
one running from Churchgate upto 
Virar. The speed of the trains in the 
Konkan region also needs to be in
creased. There is also a need to pro
vide public address systems in all the 
stations to announce the names of the 
stations for all the local trains running 
between Bombay V.T., Karjat and 
Churchgate and Virar. It will be 
highly beneficial to the passengers.

The Government has sanctioned a 
grant-in-aid of Rs. 51 crore for the 
trains running in Konkan region. The 
amount of this grant-in-aid needs to 
be increased. There are Government 
directions that the local people will 
be given preference in the matter of 
recruitment in the Railway Corpora
tion but it has been observed that 
people from outside Maharashtra are 
being recruited in it. I would like to 
request the hon. Minister of Railways 
to implement the Government’s direc
tives in this regard. Besides, the 
vacancies are being advertised in
Hindi and English newspapers only. 
I would like to request that advertise
ment for these vacancies may also 
please be made in Marathi newspapers 
so that the local people may come to
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know about that. Likewise, I would 
lijce to request the hon. Minister of 
Railways to allot the stalls to the 
local people only.

Now I would like to seek a clari
fication from the hon. Minister whe
ther money allotted for Konkan Rail
way could be invested in the share 
market by the Corporation. So far 
as I know, an amount of Rs. ten 
crore has been deposited in the State 
Bank of Mysore. I would like to 
know whether this has been done with 
the prior permission of the Govern
ment. He should confirm it.

The Department of Railways had 
acquired land from the farmers for 
the Diwa-Vasai, Aapra-Roha, Karjat- 
Lonavan and Igatpuri-Kasara (third 
line) railway projects. Please let us 
know as to how much compensation 
has been paid to the farmers in lieu 
of their land. Will they be given any 
preference in recruitment? All this 
must be checked up properly. The 
Department of Railways should sanc
tion maximum funds for the Kurla/ 
Bandra terminal. Grant-in-aid for the 
Thane-Kurla-Vikroli-Trombay-Vadala 
line should also be given. I oppose 
the railway-fare-hike. The Govern
ment which made a promise to reduce 
prices within 100 days has named the 
items, the prices of which are to be 
reduced but it has not named the 
items the prices of which are to be 
hiked. The Government which made 
a promise to reduce the prices in 
100 days has presented a Budget of 
rising prices within a period of 100 
days of its resuming office. {Inter
ruptions)

16.00 hrs.

Mr. Chairman, Sir, I express my 
thanks to you for providing me time 
to speak. It was my maiden speech 
in the House.

[English]

MR. CHAIRMAN: The House
now stands adjourned to meet again 
at 5 p.m. for Budget.

The Lck Sabha then adjourned till 
Seventeen oj the Clock

The Lck Scbha re-assembled at 
Seventeen of the Clock.

[MR. SPEAKER in the Chair]
WELCOME TO RT. HONOURA
BLE SIR ANEROOD JUGNAUTH, 
THE PRIME MINISTER OF MAU
RITIUS AND LADY SAROJINI 

JUGNAUTH

[English]

MR. SPEAKER: Hon. Members,
I have to make an announcement.

As the hon. Members are aware, the 
Rt. Honourable Sir Anerood Jug
nauth, Prime Minister of Mauritius 
and Lady Sarojini Jugnauth are cur
rently on an official visit to India.

I am glad to inform the House that 
Rt. Honourable Sir Anerood Jugnauth. 
Prime Minister of Mauritius is now 
seated in the special box to watch the 
proceedings of this hon. House.

On my own behalf and on behalf 
of the hon. Members of the House, 
we extend a very warm welcome to 
Rt. Honourable Sir Anerood Jugnauth. 
We wish them a happy and fruitful 
sojourn in our country. We also wish 
to convey our greetings to the Parlia
ment and the friendly people of 
Mauritius.


